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AFFIDAVIT IN REPLY
BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL
WESTERN ZONE BENCII AT, PUNE

ORIGINAL APPLICATION No. 115 of 2023

Dr. Atul Sheth APPLICANT
Versus

The Nagar Panchayat of Guhagar RESPONDENTS

through its Chicf Officer and Others.

AFFIDAVIT IN REPLY

I, Smt Harshala Rajaram Rane, Age: 32 Years, Occupation :
Service, presently working as Chief Officer The Nagar Panchayat
of Guhagar, having address at: Nagar Panchayat, Mukkam Post
Guhagar, Taluka Guhagar, District Ratnagiri, Maharashtra 415703,

do hereby solemnly affirm and submit as under :

1) The Applicant has filed this application by suppressing

material facts and as the Applicant has not come before the

Hon'ble Tribunal with clean hands, this application need to be

rejected on this count alone. All the contents of the present

Application are false and hence are denied by this Respondent

n lolo.

NOTED & REGISTERED
At Lana & Dist-RATNAGIRI

at Sr. Noi‘?ﬂlj 20273
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2) Itis submitted that, Approx. 9000 people (as per 2011 Census

the population was 7296) are residing in the Nagar

Panchayat, Till date there is only 5/6 complaints this
Respondent has received and also duly replied by this
Respondent, The Applicant never communicated  their
complaint in time. However, this Respondent duly replied the
same. One this zount alone present Application need to be

rejected.

3) It is not the case of the Applicant that it has sustained or the
property of the Applicant to which the damage has been
caused and hence, the applicant is not an aggricved person
under Scction 18 (2) of the National Green Tribunal Act,
2010. Moreover, the present Application is premature, as the
MSW Plant, where this Respondent is looking to achieve
100% scientific processing of all the waste gencrated within
the boundaries of the Respondent, is not yet started and
therefore the applicant is not entitled to file the present

application.

4) In the Joint site visit held on 06/10/2023, conducted as per
dircctions of this Hon’ble Tribunal, it is been observed that
“there is no land site owned with this Respondent which is
suitable as per SWM Rules 2016 except present”, as per
discussion with Mr. Panol Khatal, Civil Engineer, working
with this Respondent. Therefore, in absence of any such land

suitable for site as per the Rules, this Application cannot be

=3 o\

entertained,

«
-

5) This Respondent has initiated the process to call upon,

identify the land for site is in the month of November 2020.

Now. after following due procedure of law, the work of Solid

?
13
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Waste Treatment Plant is 90% completed. This Respondent
has put forth huge cfforts to find the land and 10 complete the
project. As also this Respondent has taken due sanctions and

incurred huge expenditure (more than 3 crore) to purchase the

land as also to build the MSW Plant.

6) The site is reserved for MSW Plant in the Draft Development
plan of the Nagar Panchayat of Guhagar, which is Published
by this Respondent seeking objections from the residents in
stipulated time. However, the Applicants has miserably failed
to submit their objections . Therefore, the Application in this
form would amount challenging the Development Plan of this
Respondent. Therefore, the Application in form is not

maintainable. ‘

7) It is pertinent to note that the Applicant is running the
Business without any authority. It would be great injustice if
present Application is allowed jeopardising interest of all
residents of this Respondent. Also, it would amount to give
protection to the illegal activities conc icted by the Applicant.

Therefore, present application need to be rejected.

8) It is pertinent to note that as the volume of waste generated
within Panchayat arca of this Respondent is not exceeding
five metric tones per day including sanitary landfills there is
no requirement for authorisation for sefting up waste
processing, trcatment or disposal facility, as per Rule No. 15
(y) of the Solid Waste Management Rules, 2016. However,
this Respondent has followed due process of law and have

obtained necessary permissions. Thus, present application

need to be rejected.

= pagaNo...?_? ?:
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9) As per letter dated 16/10/2023, the Maharashtra Pollution

. i o nt 10
Control Board has given authorisation to this Respondent

. 5 el acility at
Set Up & operate waste processing/ waste disposal facility

i : . w till
the site. This Respondent has followed due process of la

getting consent to Set Up & operate waste processing/ waste

disposal facility at the site. Thercfore, this Application nced

to be rejected.

10) As per Section 14 (3) of the National Green Tribunal Act,

2010, application for adjudication of the dispute must be filed
within a period of 6 months from the date of which the cause
of action for such dispute arose. The Application is not filed
within limitation. The Applicants have filed present
Application on bascless cause of action and no proof to
support the same. Therefore, present Application need to be

rejected.

11) There is no cause of action occurred for the applicant to file

present application. The cause of action mentioned by the
application is pr~mature. This Respondent is working hard to
avoid a situation where the waste of Nagar Panchayat is left
untreated. If the present application is allowed, then the issue
raised by the Applicant will remained unsolved for more time
and will contribute in pollution as well. Also, it would be loss
of public money and energy. Hence, the present application
is not only filed prematurely but have filed without any cause

of action. Thercfore, it deserves to be dismissed.

12) 1t is pertinent to note that, the Applicant has given an

Application to get permission to do his business as claimed by
him, with in the COVID Period. Therefore, it is hard to

believe that the Applicant No. 1 being a doctor was engaged
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with essential services during the peak of Covid-19 (and
therefore, the Applicant No. 1, afler a period of 13 months,
on 22/12/2021 addressed a letter to this Respondent thereby
raising various objections for the sclection of land to establish
the MSW Plant. The Applicant No. 1 failed to provide any
documentary justification to that cffect. Therefore, the

objection raised by the Applicants was aot raised in time.

13) As per the decision of the Respondent No. 4, i.e. Urban
Development Department of the Government of Maharashtra,
dated 12/07/2019, the DPR for the MSW Plant of this
Respondent was Sanctioned and MSW Plan was duly
prepared and sanctioned as per the MSW Rules, 2016.
Therefore, there is no merit in the present Application and

thus, present Application need to be rejected.

14)No comments are warranted from this Respondent to the

contents mentioned in Paragraph No. 1 to 3.

15) The Contents of the Paragraph No. 4 are not true and hence
are denied by this Respondent. 1 is admitted by the
Applicants that the Proposed Site was approved by the
Respondent No. 2 for setting up MSW Plant. It is false to say
that this Respondent has failed to prepare any MSW Plan for
which this Respondent is duty bound under Rule 15(a) of the
MSW Rules. The said MSW Plan is attached with this Reply
as Annexure A. The contents of this plan may be read as part
and parcel of the present reply. It is further false to say that
the Respondent No.l has started a rampant illegal

construction at the Proposed Site for establishing MSW

Project. It is pertinent to notc that, the Site is reserved for

MSW plant in the Development Plan of the Nagar Panchayat.

L Wl w\g'g.'_a L St

.
Page N°-"0‘§'LL G

Scanned with CamScanner



: 300

i is Reply as
The Copy of the Qaid Plan is attached with this Reply ‘
- nstruction is conducted by this

Annexure B. As the co nd ‘
authority, 1118 falsc to say

Respondent, who is sanctioning -
or disregard 10 the criteria

that the said Construction is in uft N
g and Treatment Facility

for setting up Solid Waste Processin

Thi spondent has
under Rule 19 o the MSW Rules, 2016. This Resj

ical
designed and set up MSW Plant a8 per the technica

guidelines issued by the Central Pollutio

this regard from time to time and the manu
the Ministry of Urban

n Control Board in

al on solid waste

management  prepared by

Development. Also, this Respondent has obtained approval

from the State Pollution Control Board for setting up the
MSW Plant at the site. The Copy of the Said approval is
attached with this Reply as Annexure C. All the other
contents of the said paragraph arc bascless and falsc and

hence are denied by this Respondent. The Applicant be put to

the strict proof thercof.

16) Paragraph No. 5 : It can be said that the Applicant has raised
*question of facts™ but it cannot be said that the Applicant has
raised substantial question of law, as all questions are based

on baseless facts, which this Respondent has disputed.

A) Here we need to understand that the MSW Plant is no
morc a proposed project. The MSW Plant is 90% complete
and is yet to be functional. The MSW plant can be set up
by this Respondent as it has been set up by complying
with the mandatory requirements of preparation of Solid
Waste Management Plan in accordance with Technical

guidelines issued by CPCB and Manual issued the

Page No...Q.é’..-u:- -
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Ministry of Urban Affairs under the provisions of Rule

15(a) r/w Rule 19 of MSW Rules, 2016.

B) The Respondent No. | is going to ensure 100% scientific
processing of all the waste generated with the Nagar
Panchayat Boundarics by sctting up this MSW Plant and
also, it will ensurc scientific dispcsal of rejects and inert
after the processing waste. Hence, there is no question of
getting water bodies, well contaminated, Therefore, the
MSW Plant is be set up as per the MSW Rules, 2016.
Moreover, the Well as referred in the Application is an

abandon one and not a water supplying well,

17) The Contents of the Paragraph No. 6 are not true and hence
are denied by this Respondent. It may be true to say that the
Applicant No. | above-named is a Medical Professional
practicing as a Radiologist in Ratnagiri District and owns a
land situated at Survey No. 134/4/1 and Survey No. 134/4/2
of Village Guhagar, Dist. Ratnagiri. It may be truc that the
Applicants are persons having affection towards nature and
environment having residential estabushment or agricultural
land in close proximity of the Proposed Site, It appears that
the Applicant No, 1 is running a Tourism Activity at Survey
No. 134/4/1 and Survey No. 134/4/2 of Village Guhagar,
Dist. Ratnagiri, without due permission of this Respondent. It
denied for want of knowledge that the Applicant No. 1 is
providing tourism services to the tourist at the Survey No.
134/4/1 and Survey No. 134/4/2 of Village Guhagar, Dist.
Ratnagiri since last around 6 years. It is denied for want of
knowledge that, in last 3-4 years, the Applicants with the

prior permission of the Respondent No. 1 as well as the State

8t % 2
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Government of Maharashtra has expanded  the Tourism
Project at the said land and have invested a lot of money and
efforts. It appears from the page no. 57 of the Applicants
documents that, the permission referred in has been expired.
It is generally true to say that the MSW Project as proposed
by the Respondi nt No. | is at the opposite adjacent land to
the Tourism Project of the Applicant. Itis falsc to say that the
non - scientific selection of the project site has severely
affected the Tourism Activity and as well as agricultural
produce of the Applicants, and therefore, the Applicants are
directly affected by the illegal activity of establishing the
MSW Project by the Respondent No. 1. The facts mentioned
by the Applicants is imaginary and have no base. The
Applicants are failed to produce any documents in support of
their claim. The Applicant No. 1 says that he has expanded
tourism project and on same paragraph the Applicant No. |
says that his activity is affected. These are self-contradictory
statements of the Applicants. The Applicants cannot blow hot

and cold at the s me time.

18) The Contents of the Paragraph No. 7 are not true and hence

are denied by this Respondent. It is baseless to say that the
Proposed Site is in close vicinity of dense forest area and
thus, the Proposed Site is not suitable for establishing the
MSW Plant. This Respondent here reiterates that MSW Plans
90% work is completed and thus, it is no more a proposed
site. This Respondent is making responsible statement that
Well and water bodies  are not contaminated. This
Respondent further makes statement that contamination of
the water will not be caused by the MSW Project at Site.

Also, ncither the Applicants have produced any proof to

ol
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support their statements nor it is observed in the Joint
Committee Report. Therefore, the Respondent No. 6 & 7 are

not necessary party to the present application.

19) The Contents of the Paragraph No. 8 (a) & (b) are denied for
want of knowledge. The Permission as referred in the
Paragraph No. 8 (c) has been expired and today, the
Applicants have not filed any valid sermission to do their

business today, as claimed by them.

20) The Contents of the Paragraph No. 8 (d), (e), (f) & (h) are
facts stating and no comments are warranted by this

Respondent. However, the date mentioned in paragraph (h) is

not correct.

21) The Contents of the Paragraph No. 8 (g) are not correct and
hence are denied by this Respondent. [t is denicd that the Data
as submitted by the Respondent No. 1 is not in consonance
with the ground reality and the same is self-contrary. It is
denied that such data as provided by the Respondent No. 1 is
false and disputed by the Applicants vide the present
Application. However, for the sake ‘f argument, even this
Respondent accept the contention of the Applicants relating to
the distance from the MSW Plant, this is not a material fact as
the issue before this Hon’ble Tribunal is in respect of the
Solid Waste Treatment Plans, where this Respondent is
ensuring 100% of scientific processing of all the waste
generated. It is pertinent to note here that the distance
described in SCHULE 1, (A) (vii) of the Solid Waste
Management Rules, 2016, speaks about “Landfill Site” and
this Respondent respectiully submits that MSW Plant do not

Dagﬂ NO...EU ——
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have any landfill site. Therefore, the contents in the present

paragraph are not relevant and hence need not be considered.

22) The Contents of the Paragraph No. 8 (i) arc denied for want
of knowledge. This particular fact is not mentioned in the
Application at Exhibit A-5 by the Applicants that “the
Applicant No. 1 being a doctor was engaged with essential
services during the peak of Covid-19 (March 21-December
21)". Also, the Application is silent of the fact that why the
other Applicants apart from No. 1, 6 have not raised any
objection till filing this Application. It appears that Applicant
No. 1 on 22/12/2021 addressed a letter to Respondent No. |
thereby raising various objections for the selection of land to
establish the MSW Plant. However, till that date this
Respondent has proceeded ahead to purchase the site land by
following duc process of law. The copy of Sale Deed is filed
alongwith this Reply at Annexure D. The Applicant No. I
while raising the objection never raised any such objection
that the propose | land for establishing the MSW Plant was
not suitable for such project as the same has pores soil and

also the slope of the land was more than scientifically viable

limits for such projects.

23) The Contents of the Paragraph No. 8 (j) are not true and
hence are denicd by this Respondent. This Respondent No. |
gave public notice and not rececived any objection in given
time. Though the objection is submitted lately, the objections
to the sale of the land at Survey No. 134/9 raised by
Applicant No. | were duly replied by this Respondent.

24) The Contents of the Paragraph No. 8 (k) are not true and

hence arc denied by this Respondent. It is not correct to say

Page NO..Q—L!S/

Scanned with CamScanner




B

305

11

that the Respondent No. 1 is in the habit of violation of MSW
Rules, 2016. In consideration of order of this Hon'ble
Tribunal, by following due process of law, current MSW
Plant site got selected. All the other contents are facts stating

and hence no comments are warranted from this Respondent.

25) The Contents of the Paragraph No. 8 (I) are facts stating and

hence no comments are warranted from this Respondent.

26) The Contents of the Paragraph No. 8 (m) are not true and
hence are denied by this Respondent. It is false to say that
Vide its letter dated 12/07/2022, the Respondent No. |
addressed it’s a reply to the objections dated 22/12/2021
raised by Applicant No. 1 for the selection of the land to
establish the MSW Plant, It is not true to say that the
Respondent No. 1 addressed the objections of the Applicant
No. 1 after a period of around 7 months. It is not truc to say
that the Respondent No. 1 erroneously stated that the
selection of land has been made in terms of Solid Waste

Management Rules, 2016 and the same shall be final.

27) The Contents of the Paragraph No. 8 (n) arc not true and
hence are denicd by this Respondent. It is generally true to
say that on 15/07/2022, the Respondent No. 1 entered into a
sale deed with the owner of land at Survey No. 134/09 for the
purpose of establishment of MSW Plants. It is not true to say
that the Applicant was not granted fair opportunity of hearing
and raising objections after filing of Reply by the Applicant
No. 1. It is not true to say that the Respondent No. 1 did not
bother to take consent of the Applicant No. 1 and other such

directly affected parties who have lands around the proposed

land for establishment of MSW Plants.

44/ 4% ..
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aragraph No. 8 (0) are not truc and

28) The Contents of the P
it. 1t is not correct to say

hence are denied by this Responder
2023, this Respondent started clearing

that around February
and started

the land at Sunv ty No.134°9 of Village Guhagar

cutting trees and constructing roads at the proposed site for

MSW Plants.

29) The Contents of the Paragraph No. 8 (p) are not true and

hence are denied by this Respondent. It is not true to say that

in May 2023, the Respondent without giving any notice to the

citizens having lands around such as Applicants herein, the
proposed site of MSW Plants started dumping the municipal

wastes generated within the jurisdiction of Village Panchayat

of Guhagar.

30) The Contents of the Paragraph No. 8 (q) are facts stating and

hence no comments are warranted from this Respondent.

31) The Contents of the Paragraph No. 8 (r) are facts stating and

hence no comments are warranted from this Respondent. The
contents of the application are disputed by this Respondent.

Also, the application is silent on date when this Respondent
has started using the site. This Respondent has started Setting

up the MSW Plant from 2/03/2023 onwards.

32) The Contents of the Paragraph No. 8 (s) are facts stating and

hence no comments are warranted from this Respondent.

33) The Contents of the Paragraph No. 8 (1) arc incomplete and
hence are not accepted by this Respondent. Though, the

Respondent No. 3 vide its reply letter dated 28/07/2023, was

pleased to inforr.. “Guhagar Nagarpanchayat has submitted an

06

-
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Application for obtaining MSW Authorization at new site.
Survey No. 134/9. The said application yet not granted.”
Also, the Respondent No. 3 informed the Applicant No. 1 that i
a Show Causc Notice was issued to the Respondent No. 1.
However, it is also fact that the Respondent No. 3 per letter
dated 16/10/2023 has given authorisation to this Respondent
to Set Up & operate waste processing/ waste disposal facility
at the site. This Communicated is attached with this reply as
Annexure — C, which need 1o be rear as part of this Reply.
This clearly establishes that this Respondent has obtained

requisite permissions by following due process of law.

34) As the Application of this Respondent is rightly allowed, the

facts in the Paragraph No. 8 (u) are not relevant.

35) The Contents of the Paragraph No. 8 (v) are not true and
hence are denied by this Respondent. It is not true to say that :
even the Respondent No. 1 was in receipt of the Show Cause
Notice, the Respondent No. 1 continued to carry out rampant
illegal construction at the Proposed Sitc and dumping of

MSW and dead animal carcass at the Proposed Sitc.

36) As the criteria as referred in the So id Waste management
Rules, 2016, is related to criteria for site selection for sanitary
landfills and the project under challenge is a MSW Project,
where processing would be conducted ensuring 100%
compliance with SWM Rules, 2016. Therefore, distances as
mentioned in this paragraph are not relevant and it is not true

to say that the Proposed Site for establishing MSW Plant as

suggested by the Respondent No. | is in clear violation of
guidelines in Schedule 1 of MSW Rules, 2016.

L oAl S
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oage No-~

Scanned with CamScanner

T ———

g T

T ey




308

14

ot true and

37) The Contents of the Paragraph No. 8 (x) ar¢ !
hence are denied by this Respondent. It is baseless to say that
25 degrees. The

the slope of the Proposed Site is more than
facts of the stu y are not at all related to the facts of the
present case and therefore not relevant 10 the present casc.
The study as submitted by the Applicants is basically related
y different than

to the solid waste landfill slope and it is wa
ts of the said

facts of the present case. All the other conten

para are not relevant and hence are denied.

38) The Respondent will strictly perform all the activities abiding
by the conditions given by the Respondent No. 3 as per its
letter dated 16/10/2023. After the project starts functioning,

there is no chance that the animals will come and consume

the Municipal Solid Wastes dumped at MSW site which will
further leave ill effect on their health, resultantly affecting the

ccosystem. All the other contents of the said paragraph are

not relevant and .aence denied by this Respondent.

39) That all the problems as raised by the Applicants will get
resolved when the MSW Plant gets started and therefore, if
the prayers as asked by the Applicant are allowed, then it will

be against the interest of the Applicants and all the Residents

of the Nagar Panchayat, Environment.

40) Is it not true to say that there is a rampant illegal dumping of
MSW and illegal construction at the Proposed Site by the
Respondent No. 1. The Respondent No. 1 is responsible for
entire Panchayat and its Solid Waste Management System.

The grounds as mentioned by the Applicants are baseless and

hence cannot be <onsidered.
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41) The reply to the grounds as stated in the Application are as
under ;-

a) As this Respondent has prepared a Municipal Solid Waste

Management Plan in compliance of the Rule 15(a) of the

MSW Rules, 2016 and as per DPR sanctioned by the

Respondent No. 4, therefore, has duly complicd with the

duty and responsibility casted upon them.
b) Also, this Respondent as Faciliics for Door-to-Door
collection, scientific transport. However, segregation &
disposal of MSW as generated within the jurisdiction of

Respondent No. 1 will start as soon as the MSW Plant get
started.

¢) This Respondent has set up the MSW Plant in compliance
of criteria of duties regarding setting-up Solid Waste ’
Processing and trcatment facility under Rule 19 of MSW
Rules, 2016. Rule 19(2) of MSW Rules, 2016 and as per
the technical guidelines issued by CPCB and the Manual
on Solid Waste Management prepared by the Ministry of
Urban Affairs.

d) The area distance as mentioned in the Schedule I, (A)
(vii), is related with criteria for landfill site and not related
to the processing plant which ensures 100% compliance of
the SWM Rules, 2016. Therefore, the ground no (c) are

nol relevant,

Page No..LE'lig—-—
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¢) As the site is not Proposed, as also, slope of the Site is not
more than 25 degrees. Also, the study as mentioned in the
ground no. (d) is not relevant to the fascts of the present
case. Therefcre, the ground that “MSW Plant Site is not

suitable for establishing the MSW Plants at Proposed Site™

cannot be considered.

) The study as claimed by the Applicants in ground no. (¢)
related to study of soil is baseless. No documentary proof
is there on record. As there are 6 pits in the Plant which do
not touch to the ground, soil and as there are concrete pits
for processing, there is no chance, danger that the
chemicals forming due to processing of MSW would be
easily absorbed in the said land and same would affect the
rich water and mineral resources in and around the Site.
As the processing is not commenced the Applicant is
facing the problem. Bur as soon as the Plant get started,

the Applicants will not face any problem.

g) This Respondent will take due precaution and will strictly

abide by the conditions as given by the Respondent No. 3,

the ground no. (g) is baseless.

42) The Respondent has incurred more than 3 crore of Rupees
and the issue of solid and waste treatment of all the 9000
Approx. residents in dependent on the result of this
Application. If the Application is allowed then all the efforts
and money incurred by this Respondent will go in vain,
Morcover, all the residents will have to continue to face the
issue of manag. ment of Solid Waste for more time. If the

Application is allowed it will cause more pollution as
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untreated waste will be dumped without processing again. If
the application is not allowed then the MSW Plant, which has
completed 90%, will get started processing the waste. This
will be beneficial to all residents. Moreover, this will not ’
cause any problem to the Applicants as well as environment
in large. The latest photographs of the Sitc arc attached

herewith as Annexure - E.

43) Limitation, There is no proof filed by the Applicants to prove
their case to fit in the limitation. The fact mentioned by the
Applicants that “the cause of action for such dispute first
arose i.e. May, 2023 in the present case and therefore the
present Application is within the period of limitation™ is
without support of any document. Also, as soon as the MSW
Plant started, there will not be any cause of action remained
for the Applicants to complain. Also, this fact has not
observed by the Applicants in any of their earlier complaints
as well as communication. The Objection of the Applicant
No. 1, 6 was rejected by this Respondent and communicated
to them on 12/07/2022. Therefore, this Application is not

filed with in limitation. Hence need to be rejected.

44) In this background, it is clear that the 2pplicant is baseless and
without any cause as mentioned. Also, the Application is pre
mature. Also, if we go by the Applicants case, then it is not in
limitation. For the above-mentioned reasons, it is clear that
the application of devoid of any merits & hence deserves to

be dismissed with cost.
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Whatever stated herein above in reply Paragraphs No. | to 44 is true
and correct to the best of my knowledge, information, beliel and
Instructions based on 1 cord of Municipal Council, and hence I have

. X . . y I
signed hereunder for the correctness of the same at Lanja on 27"
November 2023, -

Tdentty By Me

Aclu-SamCer‘ U':naya]': Saclhav
Al Tost Tel, Lnyjq. Dis} @C\‘hﬂdj‘!ﬂ’
MRAH /9422 ) 2023

Nagar Panchayat of Guhagar

| Executant/s has/have been Identified by
Mk AW, dameer Yo Tadlg v SIGNED BEFORE ME
Wha is known 'o me/Through ID Proof

| Solemnly a#firmed & Verif Z

{ Signed Refc -;r?“'_j.e S OQQJ Ha]em
NOTED & RI D357 a5 md O—“'QS NOTARY & ADVOCATE
The Pariy/Pari =< Sz i.sve put LH.T.L. on Pholo 3233, Shiv-Srushti, At-Post Tal.: Lanja
The execution is o my satisiaction Dist. Ratnagiri, Pin: 416 701.
Date:2F 71.1 2908 Regd. No. 15549
Document conlai ages Mob.: 8087224299

NOTED & REGISTERED

At Lanja & Dfsi.-FATNAGIRI
at Sr. No 1 Q2R
nzI

Date 2.3 24

Qo
e Nolm —
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Government of Maharashtra
Maharashtra Urban Development Mission Directorate
Swachh Maharashtra Mission (U)

31,32,35 A wing, Mittal Tower, Free Press Journal Road, Nariman Point, Mumbai -400 021.
Tel.: 022-62377031, Email - director.smau@gmail.com

No. SMD /SWM/TS/289/19-20 Date- 27" May 2019

To,
Chief Engineer,
Maharashtra Jeevan Pradhikaran
Kokan Division.

Sub: SWM DPRs Technical Sanction Under SBM(U)
Ref: 1. Proceedings of High-Power Committee Meeting on 1 March 2019.

2. Letter regarding NP DPR TS U=sh./swm/NP-DPR/¢0/¢R-30 Dated 22" May 2019.

Dear Sir,

In accordance with the reference mentioned above please find the Detailed Project Reports for Solid
Waste Management of Twenty Nagar Panchayats as mentioned in the list below for Technical Sanction.

1. Dapoli 11. Mhasala

2. Devgad 12. Mokhada

3. Devrukh 13. Murbad

4, Guhagar 14. Poladpur

5. Kasai - Dodamarg 15. Shahapur

6. Khalapur 16. Tala

7. Kudal 17. Talasari

8. Llanja 18. Vaibhavwadi
9. Mandangad 19. Vikramgad
10. Mangaon 20. Wada

Respective ULBs will be in contact with you.

Yours sincerely,

g ?nﬁm‘st
(Jayant Dandegaonkar)

State Mission Director,
Swachh Maharashtra Mission (Urban)

Copy to: 1. Member Secretary, MIP
2. SE, Corresponding Circle.
3. EE, Corresponding Division of the Dlstrlct

4. Chief Officers: Dapoli, Devgad, Devru ) ;\ odamarg, Khalapur, Kudal, Lanja, Mandangad,
Mangaon, Mhasala, Mokhada, Murbad ur, Shahapur@; , Talasari, Vaibhavwadi, Vikramgad, Wada.
~ \
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Chapter |. Project Introduction and Background Information.

Definition of MSWM

Municipal solid waste (MSW), also called Urban Solid Waste, and is a waste type that includes
predominantly household waste (domestic waste) with sometimes the addition of commercial
wastes, construction and demolition debris, sanitation residue, and waste from streets collected by a
municipality / ULB within a given area. They are in either solid or semisolid form and exclude
industrial hazardous wastes and bio-medical waste. MSW can be broadly categorized into four broad
categories such as:
e Biodegradable waste: food and kitchen waste, green waste (vegetables, flowers, leaves,
fruits), paper (can also be recycled).
e Recyclable material: paper, glass, bottles, cans, metals, certain plastics, etc.
e |nert waste: construction and demolition waste, dirt, rocks, street sweeping, drain silt,
debris.
e Domestic hazardous waste (also called "household hazardous waste") & toxic waste:
medication, e-waste, paints, chemicals, light bulbs, fluorescent tubes, spray cans, fertilizer
and pesticide containers, batteries, shoe polish.

MSWM is an integral component of municipal services delivered by ULBs, who are responsible for
the safe and healthy environment of a city or a town.

1.2. Project background

1.2.1. About Swachh Bharat Mission-SBM

The “Swachh Bharat Mission-Urban” (SBM-U) is a major initiative of Government of India. Launched
on the birth Anniversary of Mahatma Gandhi on 2nd October 2014, the mission seeks to attain his
vision of a ‘Clean India’ by his 150th birthday in 2019. Expected to cost over Rs. 62,000 crore, it is a
national campaign covering 4041 statutory towns.

The SBM-U is a bold and visionary response to one of India’s key urban challenges. The specific
objectives of the Mission, describe a comprehensive set of actions that can deliver, at one end, the
goals of social transformation, such as eliminating open defecation and manual scavenging, and, at
the other, the goals of scientific solid waste management and sanitation, through the fundamental
instruments of social change: change in behaviour and attitudes, and greater awareness about the
adverse health effects of poor sanitation and waste management.

Modern and scientific Solid Waste Management (SWM) is one of the key component of the SBM-U
and it was felt that urban bodies face challenges in zeroing down methods of collection and
transportation, treatment technology selection and disposal methods. This shortcoming also retards
project progress as implementers take time to gather information from various sources to
understand the sector as there is no nutshell document that provides comprehensive information
about the sector.

The Central Government incentive for SWM under SBM will be in the form of a maximum 35% grant
or Viability Gap Funding (VGF) for each project. The State Government will contribute a minimum of
40%funds for SWM projects of Central share. Thisis#inimum assured government contribution

2 | Model SW M D PR
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In case of compost, market development assistance in the form of subsidy to the tune of Rs. 1,500
per metric ton is available on sale of compost. In addition to this, Maharashtra State had developed
compost brand “HARIT MAHA CITY” for developing a market for City Compost.

e In case of waste to energy plants, Central Electricity Regulatory Commission (CERC) has
notified generic tariff for sale of electricity at the rate of Rs. 7.04 per unit for mixed MSW
based waste to energy plant and Rs. 7.90 per unit for RDF based plant.

* Ministry of Power has made is mandatory for all state Discoms to purchase 100% power
generated from MSW based power plant.

1.2.2. About Swachh Maharashtra Mission-SMM

The Government of Maharashtra proposes to strengthen the entire MSWM system in all the Urban
Local Bodies (ULBs) in Maharashtra to comply with the Solid waste management Rules 2016, Service
level Benchmarks of the Government of India & achieve the objectives of Swachh Bharat Mission by
2019. For achieving the objectives of the Swachh Bharat Mission, Government of Maharashtra has
launched “Swachh Maharashtra Mission” at the state level. Swachh Maharashtra Mission in urban
areas is being implemented by

Urban Development Department (UDD) through a dedicated Swachh Maharashtra Mission.
Swachh Maharashtra Mission (SMM) is the State Level Nodal Agency for facilitating implementation
of theSwachh Maharashtra Mission in Urban Maharashtra.

3| ModelSW M DPR
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Chapter Il. City Profile

Section 2.01 Geographical and Climatic Conditions

Guhagar is a Nagar Panchayat in the Ratnagiri District of south-Western region of Maharashtra State.
Established in 2012, the Urban boundaries of Guhagar Nagarpanchayat Span over an area of 11.15
SqKm. Guhagar is situated at 300 Km from Mumbai and 90 Km from the City of Ratnagiri. Average
elevation of the city is 195m.

(a) Location and Extent

Section 2.02 Population and Settlements

Guhagar Nagarpanchayat has a total Population of 9470 of which 4964 are females and 4506 are
males. In Guhagar Nagarpanchayat, Female sex Ratio is 1101 against the state average of 929.
Literacy Rate in the city of Guhagar is 82%.

Population Projection:

Considering that Guhagar Nagarpanchayat was established after the Census 2011 (March 2015),
population figures for the City are not available for the last two decades. Hence Population
Projection is carried out considering the Average decadal growth rate of Urban Population of the
District of Ratnagiri of 16.33%

Year Decadal Growth Rate Population
2011 13.61% 9470
2012 (Year of 9500
Establishment)
2019 10228
2024 10701
g -y ‘q \\‘
7N\
< /pernn eunenr’s = \
- EST»_‘&DL;:JT MENT A f‘,’\
-_‘:;91\ 06 Oct. 2012 {;' \3‘5/
* ® ~ “ & F
S y
SUaGH A/
—_——— e
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Settlements in the City

Guhagar has total 2140 Household, 1023 Commercial shops,3 Wedding Halls, 9 Schools, 3 Colleges, 1
Hospitals or Health Facilities, 13 restaurants and Hotels, 20 roadside eateries, 12 Meat shops.

The City has no Slum Area.

Political Setup

The Guhagar city is divided into 17 wards for which elections are held every 5 years. Guhagar Nagar
Panchayat has total administration over 2888 houses to which itsupplies basic amenities like water
and sewerage. It is also authorized to build roadswithin Nagar Panchayat limits and impose taxes
onproperties coming under itsjurisdiction.

L 5| ModelSWM DPR
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Chapter Ill. Existing Information of SWM and Waste Generation
in the City

Section 3.01 Waste Generation and Projection

Considering that the city of Guhagar is a city in transition from Urban to Rural, the total waste
generation in the city is 2.2 MTPD. Primary Contributors to the Waste streams being Households
and Commercials Establishments. Considering the current growth rate of the city the solid waste
generation in Guhagar is going to be increased only in long run. The generation of waste is likely to
be in the same range (2.2 TPD) for next few years.

Section 3.02 Current Practices
Segregation:

Presently around 60% waste generated in Guhagar is segregated at source. Considering the fact that
Guhagar Municipal Council is formed recently the segregation levels are fairly good. ULB is doing IEC
through wall paintings, visiting households and conducting IEC programmes. Workers and drivers
going along with collection vehicles also make appeals to citizens and encourage them for providing
segregated waste. In order to collect segregated wet and dry waste Guhagar Municpal Council made
partitions in their all collection and transportation vehicles. Bags are also hanged to each vehicles in
order to collect and store dry waste separately. This ensures segregated transportation of waste.
Guhagar Municipal Council doing all the efforts for improving the segregation at source.

Collection and Transportation

Guhagar Municipal Council is having their own 2 vehicles for collectionand transportation. 1 vehicles
is outsorce basis. Guhagar Municipal Council collects 100% daily generated waste from households
and properties. In order to collect segregated wet and dry waste Guhagar Municpal Council made
partitions in their all collection and transportation vehicles. Bags are also hanged to each vehicles in

order to collect and store dry waste separately. ction of waste from households in the city
same transported to waste processing faci ,)ﬁ @r%dsa) of the waste at Rameswer smashan
bhumi. Y
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Sr. No Type of Vehicle Units Available
1 Tata Ace 1
2 Mahendra pickeup (out source basis) 1

Total 2

Vehicles available for Collection and Transportation of Waste

1) ULB Vehicle

2) Out source Vehicle

m

whi
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FrOCessing or Wasie:

Presently Guhagar Municipal Council is processing their daily generated wet waste via Composting
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Chapter IV.

Scope of the Project:

Proposed SWM System

The Main objectives of the project are

Ensure 100% compliance of SWM rules, 2016 in Guhagar Nagarpanchayat.
Create Awareness amongst the citizens regarding segregation of waste at source, recycling
and recovery of waste and overall SWM

3. Ensure 100% scientific Processing of all the waste generated with the Municipal boundaries
of Guhagar Nagarpanchayats. ‘

4. Scientific disposal of rejects and inert after the Processing of Waste.

Source

Collection and
Transporation

Processing and Disposal

Proposed infrastruture for integrated solid waste management in Guhagar

System For segregation, collection and transportation:

To ensure 100% collection of segregated waste Guhagar required 2 vehicles with carrying capacity
of 2.5 ton. One vehicle will serve maximum 1500 households/properties every day and collect only
segregated waste in two compartments. Only segregated waste will be collected. To ensure
segregation of waste awareness will be generated among citizens as per SWM Rules 2016.

Requirement of collection vehicles is as follows:

Coverage of Waste to Distance fr
Type of Vehicle No. of Vehicles be collected by each ' r_u: cu:n.
- Processing Facility
vehicle
4-wheeler for
Residential and
Commercial areas with 2 0.5 tons 4 km
a waste Carrying
capacity of 2.5 Cum

PAR /A
RN A \
Z
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Proposed Processing Infrastructure:

e As Guhagar generates around 1 tons wet waste every day and considering requirements for
next 5 years Pit composting is best available option.Pit composting will be done in closed
shed and with 40 days cycle. The total space requirements for the pits are lower than that
for windrow technology. The slab on which the pits are built should be sealed and sloped
towards one side.

e Composting is a biological process in which micro-organisms, mainly fungi and bacteria,
convert degradable organic waste into humus like substance. This finished product, which
looks like soil, is high in carbon and nitrogen and is an excellent medium for growing plants.
The process of composting ensures the waste that is produced in the kitchens is not
carelessly thrown and left to rot. It recycles the nutrients and returns them to the soil as
nutrients. Apart from being clean, cheap, and safe, composting can significantly reduce the
amount of disposable garbage. The organic fertilizer can be used instead of chemical
fertilizers and is better specially when used for vegetables. It increases the soil’s ability to
hold water and makes the soil easier to cultivate. It helped the soil retain more of the plant
nutrients.

e Daily generated wet waste will be shredded and then put into the Pits for composting.
Shredding will be done through the shredding machine this will reduce the volume of the
waste and also reduce the time of composting.

e Infrastructure requirements

* Total 6 pits with size of 4M X 2 M with depth of 1M. Compost pits will have
arrange_Tn;nt for ventilation and leachate collection.

e Shed will be provided over pits with receiving platform and space for screening and
storage

* One unit of shredder with 2 tons per hour capacity for shredding of the waste

e One unit of Simple screening system for screening of final compost into 4mm size

e Two units of Digital weighing machine with the capacity of 1000 kg (1 tons)

¢ 5 no. of handcarts for transporting waste within plant premises

Dry waste recycling

Guhagar generates around 1.2 tons of dry waste every day which comprises of plastic, paper,
metal, leather, glass and other materials. Considering the quantities of dry waste generated in city it
is recommended to go for recycling of the waste. Following arrangement will be made at Material
recovery facility

* Material recovery Facility is proposed in same shed of pit composting

* In MRF 5 compartments separated by laterite walls will be constructed for plastic,
paper, glass, cloths, misc etc. will be constructed. Remaining area will be used for
secondary segregation and bailing of the dry waste.

* Digital weighing machine will be provi ;\w}eighing of the waste

~

e 5 handcarts for transporting of mﬁ_@isf’eé’ifﬁ;g?p_{ant premises
o 7 3 ’: \\

{ *
# \
J"r O ./ -

(| < ! rorapl ICH AF il N
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Office space cum storage facility

¢ One office room cum storage facility with the size of 6m X 3 m with toilet and other facilities
will be provided at site for workers. -

Awareness generation:

5% amount of total DPR cost is allocated to IEC and awareness generation for next two years for
segregation and decentralized processing.

Other:

Personal protective equipments, other materials required at site 2.5% of total DPR cost allocation.

Detail cost estimates are attached in annexure 1.
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Chapter 5. Cost estimates and details

Proposed infrastructure and cost Summary for Nagarpanchayat with population Less
than 15000

Sr.No | item Units | Cost/Unit | Total cost

Capital Expenditure for Collection and Transportation

1 Four Wheel Tipper*: 3 600000 18,00,000
Hydraulic tipper mounted on four wheeler with
hydraulic hopper:
e Container capacity - 2 CuM with partition for
dry and wet waste

2 Push carts 10 8,350 83,500
( 5 at processing facility and 5 for collection and
transportation)

Capital Expenditure for Processing and Disposai

3 Shed with pits for composting and MRF 1 - 31,11,817
(size —410.00 Sq.M)
With 6 pits and MRF
4 Wet waste shredder 1 3,00,000 | 3,00,000
5 Bailing machine 1 5,00,000 | 5,00,000
6 Screening machine for final compost 1 1,00,000 | 1,00,000
i Weighing machine with platform 2 28,350 56,700
Total - - 59,52,017
8 IEC @ 5% of total DPR cost - B 2,97,601
9 Miscellaneous (PPE, Culture, equipments etc.)@ - - 1,48,801
2.5% of total DPR cost
Total Total Net [est Rs . | 63,98419
10 6% Price Rise 3,57,121
11 12% GST on Civil Works 3,73,418
Total DPR cost 71,28,958

*requirement of collection vehicles will be calculated for each city based on no. of households. One
vehicle per 750 households will be provided in DPR

ﬁ‘”‘yb
CiM /Q(':hief Ofﬁcek

Guhagar Nagar Panchayat,Guhagar Guhagar Nagar Panchayat,Guhagar
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Chapter 6. Cost estimates and details

Annexure Containing Technical Specifications, Detailed Drawings, BOQs,
Quotations and Cost Estimates
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Sr No Sub-Estimate Title Amount (Rs.)
1 |Basic Civil Work 3,111,817.00
Sub Total 3,111,817.00
Add For GST 12.00% 373,418.04
Total 3,485,235.04
Say Rs. 3,485,236.00

&

Ciwm Chief Officer;

Guhagar Nagarpanchayt,Guhagar

/
§ i ESTABUISHMENT
3 \ 060t 2012
LY
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—

Guhagar Nagar Panchyat,Guhagar




Guhagar Nagarpanchayat, Guhagar 21

Name of work :- Solid Waste Management . P. R. (Proposed Construction of Solid
Waste Management Shed for ¢ Nos of Pits)

ABSTRACT

Item

Quantity
No. :

Item of Work

Rate

Unit

Amount

1 148.59

Excavation for foundation in earth. soil
of all types, sand, gravel and soft
murum, including removing  the
excavated material up to a distance of]
50 m beyond the building area and
stacking and spreading as directed,
dewatering. preparing the bed for the
foundation and necessary back filling,
ramming, watering including shoring
and strutting etc. complete. (Lift upto
1.5 m.) by Mechanical Means.

Rs.160.60

Cubic

Metre -

23.863.27

R.A.No.l

1
L
3
T

Excavation for foundation in hard
murum including removing the
excavated material upto distance of 50
metres beyond the building area and
stacking and spreading as directed.
dewatering, preparing the bed for the
foundation and necessary back filling,
ramming, watering including shoring
and strutting etc. complete. (Lift upto
1.50 m) by Mechanical Means..

Rs.187.00

Cubic

Metre

6,946.50

R.A.No.2

743

L5 ]

Excavation for foundation in Hard rock
by chiselling, wedging, line drilling, etc.
including trimming and levelling the
bed, removing the excavated material
upto a distance of 50 metres beyond the
building area stacking as directed,
dewatering and back filling with
available earth/ murum watering,
ramming etc. complete. (Lift upto 1.5
m) by Mechanical Means.

Rs.980.10

Cubic
Metre

7.277.24

R.A.No.3 .
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Providing and laying Cast i1 situ
cement concrete in M-10 of trap/
granite/ quartzite/ gneiss metal for
foundation and bedding inchiding
bailing out water, formwork. laying/
pumping. compacting. roughening them
if special finish is to be provided,
finishing if required and curing
complete. with fully automatic micro
processor based PLC with SCADA
enabled reversible Drum Type
mixer/concrete Batch mix plant (Pan
mixer) etc. complete. With fine
aggregate (Natural sand/ Crushed sand
V.S.1. Grade finely washed etc.)

| Rs.5248.60

Cubic
Metre

354.?33'3

R.ANo.4

44.60

Providing drv trap rubble stone soling
I5¢m to 20cm thick including hand
packing and compacting complete.

Cubic
Metre

69,235.50

R.A.No.5

-37.09

Filling in plinth and floors with
contractors soil. Sand or murum
materials in 15 cm to 20 cm layers
including watering & compaction
complete.

Rs.815.10

Cubic
Metre

S.8.R.2018-19 Item No. 21.37

R.ANo.6

14.85

Providing and laying in situ/ cement
concrete M-20 of trap/
granite/quartzite/ gneiss metal for
R.C.C. work in foundations like raft,
strip foundations, grillage and footings
of R.C.C. columns and steel stanchions
etc. including bailing out water,
formwork, laying/ pumping cover
blocks, compaction and curing
roughening the surface if special finish
is to be provided. (Excluding
reinforcement and structural steel) etc.
complete. with fully automatic micro
processor based PLC with SCADA
enabled Reversible Drum Type mixer/
concrete Batch Mix plant (Pan mixer)
etc. complete. with fine ageregate
(Natural Sand/ Crushed Sand V.S.1.
Grade finely washed etc.)

Rs.6021.21

Cubic
Metre

89.414.96

R.A.No.7

148.59

Filling in plinth and floors with
approved excavated materials in 15 ¢
to 20 cm. layers etc.complete.

Cubic
Metre

10,787.51

R.ANo.8




G

11.88

Providing and laying cast in site cement
concrete M-20 of trap/ graniie
quarizite/ gneiss metal for R.C (.
columns as per detailed destii: and
drawing or as directed including
centering, formwork, cover blocks.
laying/ pumping, compaction tinishing
the formed surfaces with cement mortar
1:3 of sufficient minimum thickness to
give a smooth and even surface or
roughening if special finish is to be
provided and curing etc. complete,
(Excluding reinforcement and structural
steel) with fully automatic micro
processor based PLC with SCADA
enabled Reversible Drum Type mixer/
concrete Batch Mix plant (Pan mixer)
etc. complete with fine aggregate
(Natural Sand/ Crushed Sand V.S.1.
Grade finely washed etc.)

s

~J
e

307.11

Cubic
Metre

8(1.80363

R.A.No.9

16

10.72

Providing and laying Cast in situ
cement concrete M-20 of trap/
granite/quartzite/ gneiss metal for
R.C.C. Beams and Lintels as per
detailed designs and drawings or as
directed including centering, formwork,
cover blocks, laying/ pumping,
compactionand roughening the surface
if special finish is to be provided and
curing etc. complete. (Excluding
reinforcement and structural steel). with
fully automatic micro processor based
PLC with SCADA enabled Reversible
Drum Type mixer/ concrete Batch Mix
plant (Pan mixer) etc. complete with
fine aggregate (Natural Sand/ Crushed
Sand V.S.1. Grade finely washed eic.)

Rs.7198.21

Cubic
Metre

77.190.00

S.8.R.2018-19 Item No. 25.50

R.A.No.10

3.1

Lh

Providing and fixing in position TMT
FE -500 bar reinforcement of various
diameters for R.C.C. pile caps. footings,
foundations, slabs, beams columns,
canopies, staircase, newels. chajjas.
lintels pardis, copings. fins, arches ete.
as per detailed designs. drawings and
schedules, including cutting, bending.
hooking the bars. binding with wires or
tack welding and supporting as required
complete.

Rs.56592.80

Metric
Tonne

178.046.27

R.ANo.11

ESTABLISHMENT 1
06 Oct. 2012




31.05

ii".rx*-\-'idin;_- second class Burnt Brick
masonry with conventional /L. & type
bricks in cement mortar 1:6 in
foundations and plinth of inner walls /in
plinth external walls including bailing |
out water manually, striking joints on
unexposed faces. raking out joints on
exposed faces and watering complete.

Rs.58532.46

Cubic

Metre

1336

R.ANo.i12

46.58

Providing second class Burnt Brick
masonry with conventional / I. S. type
bricks in cement mortar 1:6 in
superstructure including striking joints,
raking out joints, watering and
scaffolding complete.

Rs.6031.76

Cubic
Metre

280,975.75

S.5.R.2018-19 Item No. 27.05

R.A.No.13

14

240.53

Providing sand faced plaster externally
in cement mortar 1:4 and finishing the
surface by taking out grains
etc.complete.

Rs.688.81

Square
Metre

165.676.59

R.A.No.14

240.53

Providing and applying two coats of
water proof cement paint of approved
manufacture and of approved colour to
the plastered surfaces including
scaffolding if necessary. cleaning and
preparing the surface, watering for two
days etc. complete.

Rs.63.80

Square
Metre

N
oy
B
Lh
h
o

R.ANo.15

16

289.70

Providing internal cement plaster 12
mm. thick in single coat in cement
mortar |:4 without neeru finish to
concrete or brick surfaces, in all
positions including scaffolding and
curing etc. complete.

Rs.240.10

Square
Metre

69.556.06

R.A.No.16

289.70

Providing fine cement finish 1.5 mm.
thick over green plaster surface
imcluding scaffolding curing etc.
complete.

Rs.75.90

Square
Metre

21.988.26

R./\.Nl\. 1 ?
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Providing and laying cement concrete
flooring 40 mm. thick with M-24
cement concrete laid to proper level and
slope in alternate bays.includiti;
compaction, filling joints. marking lines
to give appearance of tiles of 30 em. x
30 cm. or other size laid diameter
gonally/ square etc., finishing smooth
(with extra cement) in any colour as
directed and curing comp. complete
with Natural Sand.

Square
Metre

136.74383

R.A.No.I8

Providing and fabricating structural
steel work in rolled sections, fixed with
connecting plates or angle cleats in main
and cross beams. hip and jack rafiers,
purlins connecting to truss members and
the like, as per detailed designs and
drawing or as directed including cutting,
fabricating. hoisting. erecting, fixing in
position, making riveted/ boited/ welded
connections and one coat of
anticorrosive paint and over it two coats
of oil painting of approved quality and
shade etc. complete.

Rs.57497.00

Metric
Tonne

330.032.78

R.ANo.19

Providing structural steel work in
trusses, other similar trussed purlins and
members with all bracing, gusset plates
etc. as per detailed designs and drawings
or as directed including cutting,
fabricating. hoisting, erecting fixing in
position, Making riveted/bolted/welded
connection and one coat of anticorrosive
paint and over it 2 coats of oil painting
approved quality and shade etc.
complete.

Rs.76710.70

Metric
Tonne

566.124.97

R.A.No.20

Lh
(5]

Mo

Providing and fixing corrugated
galvanised iron sheets of 0.63 mm
thickness (24 B.W.G.) for roofing
|without wind tiles including fastening
with galvanised iron screw and bolts and
lead and bitumen washers as per
drawing complete (weight of 5.5 kg per
Sgm.)

Rs.754.60

Square
Metre

402,050.88

R.A.No.21




22

12.60

Providing and fixing plain zinc sheeting
of 0.80 mm thick (22 B.W.G.) over the
ridge hip or velley to galvanised ivon
sheet roofing including all féstening and
bolt galvanised iron screws and bolts
and lead and bitumen washers complete.
( Weight of 6.8 Kg/Sq.m.)

5.1046.10 |

Square

Meoire
IVICITE
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R.ANo.22

L
=~

Ln

Providing and fixing rolling shutter
fabricated from steel laths of minimum
thickness 0.9 mm. with lock plate of
3.15 mm. thickness reinforced with 35 x
35 x 5 mm. angle section fitted with
sliding bolts and handles for both sides,
deep M.S. channel section of depth and
thickness not less than 65 mm. and 3.15
mm. respectively with hold fast
arrangements, M.S. Bracket plate 300 x
300 x 3.15 mm. minimum size and
shape with square bar, suspension shaft
of minimum 32 mm. diameter, hood
cover of M.S. sheet not less than 0.9
mm. thickness and of any size at top and
safety devices including mechanical
gear operation arrangement consisting
of worm gear wheels and worms of high
grade cast iron or mild steel and one
coat of red lead primer etc. complete.
(I.S. 6248-1979) (Without mechanical
gear).

Rs.3891.80

Square
Meire

61.295.85

R.ANo.23

24

Providing and fixing in position after
hoisting, precast 1:2 cement mortar
reinforced jali 50 mm thick with 3 mm
diameter mild steel bar reinforcement,
of approved design on both side, fixing
in cement mortar |:3 and curing etc.
complete

Rs.768.90

Square
Metre

L
L
2
=)
n

R.ANo.24

I
L

4.00

Providing & constructing Brick
Masonry Inspection Chamber 60 cm x
45 cm with R.C.C. rafi in B.C. soil area
including cost of reinforcement, 1:2:4
cement concrete channels half round
Glazed Stone Ware pipes, Brick
Masonry. plastering from inside and
airtight 75 mm thick R.C.C. cover
medium duty 100 kilogram etc.
complete.

Rs.10421.56

Number

41.686.24

R.ANo.25

o AT e
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26 40.00 Providing and fixing 100 mm diameter Rs.668.80 Running 26,757,
stabiliser pipe/ P.V.C. soif vent/ waste Metre 339
pipe and with necessary fixtuers and
fiting such as bends. tees. singie
junctions slotted vent. clamps efc.
complete.

R.A.No.26
27 1.00 Providing and fixing Road junction / Rs.6998.20 | Number 6.998.20

Information sign board of size 0.90 m x
0.60 m. prepared on 16 gauge M.S.
sheet with angle iron frame of size
35x35x5 mm including painting with
one coat of zinc cromate stoving primer
and two coats each of green/ white back
ground and back side gray stove
enamelled. bonded with red retro
reflective sheet Engineering grade.
border / letters / numeral / arrows,
coated with non pealable crystal clear
protective coat retaining 100%
reflection including two angle iron post
of size 50x50x5 mm of 3.65 m. long
inflated at bottom drilled on top and
painted in white and black bands of 30
cm. with 4 Nos. high strength G.1. bolts
and nuts of size 10 mm dia. and 20 mm
long sheet and angle iron post in one
piece without joints including all 1axes,
conveying. fixing in ground with cement
concrete |:4:8 block of 60 cm x 60 cm x
75 cm size as directed by Engineer-in-
charge etc. complete. Mild Steel Board
with Engineering Grade.

S.S.R.2018-19 ltem No. 6.47

R.A.No.27
As per MJP Dsr Total Total Rs. 1670231.37
As per PWD DSR total Total Rs. 1427311.72
Add 1% Insurance only for PWD Dsr Toral Rs. 14275.12
Final Total Rs. 3,111,816.21
3,111,817.00

CitviEngineer
Guhagar Nagarpanchayt,Guhagar

y

Chief Office

Guhagar Nagarpanchayt,Guhagar




(9%

40

Name of work :- Solid Waste Management D. P. R. (Proposed Construction of Sohd Waste
Management Shed for 6 Nos of Pits)
Measurements
[.No. | Description No. Length Breadth Depth | Quantity Unit
of Item
1 |Excavation for foundation in earth, soil of all types, sand, gravel and soft murum, including
C 1t022 22 X 1.50 X 1.50 X 1.50 74.25
For 3 X 20.50 X 0.45 X 0.60 16.61
externalwall
2 X 20.00 X 0.45 X 0.60 10.80
For Wet 12 X 4.46 X 0.35 X 0.45 8.43
Pits
12 X 2.00 X 0.35 X 0.45 3.78
Lichet tanks 1 X 2.23 X 0.35 X 0.45 0.35
1 X 1.73 X 0.35 X 0.45 0.27
Dry Pits 5 X 3.23 X 0.35 X 0.45 2.54
1 X 11.38 X 0.35 X 0.45 1.79
Ramp Side 3 X 6.00 X 6.00 X 0.60 64.80
wall
Ramp Side 1 X 5.63 X 0.75 X 0.50 2.11
wall
185.74 Cum.
Deduct 375
20%
hard
148.59 Cum.
2 |Excavation for foundation in hard murum including removing the excavated material
qty as 37.15
per
item
nol
31.15 Cum.
3 |Excavation for foundation in Hard rock by chiselling, wedging, line drilling, etc. including
C 1t022 22 X 1.50 X 1.50 X 0.15 7.43
7.43 Cum.
4  |Providing and laying Cast in situ/ Ready Mix cement concrete in M-10 of trap/ granite/
C 1t022 22 X 1.50 X 1.50 X 0.10 4.95
For 3 X 20.50 X 0.35 X 0.10 2.15
externalwall
2 X 20.00 X 0.35 X 0.10 1.40
For Wet 12 X 4.46 X X 0.10 1.61
Pits PSR (P“"ft-;,}“\\
12 X 2.00 ¥ 3/ 030 %\ 0.10 0.72
Lichet tanks| 1 X 2.23 ¥ <] <0307 T = o010 0.07
: W2\ e :
1 X 1.73 x \[* 30- 4%/ | 0.10 0.05
Dry Pits 5 X 3.23 x [N30 0.10 0.48




1 X 11.38 I 'x HmEs | x 0.10 034 |
Ramp Side 2 X 6.00 X 0.30 X 0.10 0.36
wall
ramp 1 X 5.54 X 6.00 X 0.15 4.99
for pits area 1 X 20.00 X 10.50 X 0.10 21.00
for mrf area 1 X 20.00 X 10.00 X 0.10 20.00
58.12
Deductions
For Wet 6 X 4.00 % 2.00 X 0.10 4.80
Pits
For Wet 5 X 2.00 X 3.00 X 0.10 3.00
Pits
Lichet tanks 1 X 2.00 X 1.50 X 0.10 0.30
columns 22 X 1.50 X 0.45 X 0.10 1.49
9.59
48.53 Cum.
Providing dry rubble stone soling 15 cm. to 20 cm. thick including hand packing and
at Floor 1 X 20.00 X 20.50 X 0.10 41.00
Lvl.
Ramp 1 X 6.00 X 6.00 X 0.10 3.60
44.60 Cum.
Filling in plinth and floors with contractors soil. Sand or murum materials in 15 cm. to 20 cm.
at Floor 1 X 20.00 X 20.50 X 0.25 102.50
Lvl.
Ramp (0.00 1 X 6.00 X 6.00 X 0.25 9.00
+0.50/2=
0.25)
Quantity of -148.59
Excavation
-37.09 Cum.
Providing and laying in situ/ Ready Mix cement concrete M-20 of trap/ granite/quartzite/
Footing
C1t022 22 X 1.50 =~ 150 | = 0.30 14.85
i 14.85 Cum.
Filling in plinth and floors with approved excavated materials in 15 cm. to 20 cm. layers
Quantity of 148.59
Excavation
148.59 Cum.
Providing and laying cast in situ/ Ready Mix concrete M-20 of trap/ granite/ quartzite/
Comﬁf‘--
C 1t022 22 X 030 [/ ] 0304 x 6.00 11.88
= | et o= | 11.88 | Cum.
Providing and laying Cast in situ/ Rea Mix cemem com:i}ete M-20 of trap/ granite/quartzite/
Plin Beams tow:
| 5 | x [20500 [ FreEh. ] | 023 15702

|
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| 2 | = [200e0fss i x | 023 | 276
Lintel Above Precast Jali
Jali 22 X 0.900 X 0.30 X 0.15 0.89
10.72 Cum.
11 |Providing and fixing in position TMT FE -500 bar reinforcement of various diameters for
Footing 1 X 14.85
Columns 1 X 11.88
Plinth 1 X 10.72
Beams
37.45 * 80.00 |3.1461 3.15 M.T.
12 |Providing second class Burnt Brick masonry with conventional /1. S. type bricks in cement
mortar 1:6 in foundations and plinth of inner walls /in plinth external walls including bailing
out water manually, striking joints on unexposed faces, raking out joints on exposed faces and
watering complete.
For 3 X 20.50 X 0.23 X 1.00 14.15
externalwall
2 X 19.31 X 0.23 X 1.00 8.88
For Wet 12 X 4.46 X 0.23 X 0.30 3.69
Pits
12 X 2.00 X 0.23 X 0.30 1.66
Lichet tanks 1 X 223 X 0.23 X 0.30 0.15
1 X 1.73 X 0.23 X 0.30 0.12
Dry Pits 5 X 3.23 X 0.23 X 0.30 .11
1 X% 11.38 X 0.23 X 0.30 0.79
Ramp Side 3 X 6.00 X 0.23 X 0.60 2.48
wall
Deduction 22 X 0.30 X 0.30 X 1.00 1.98
Cloumns
31.05 Cum.
13 [Providing second class Burnt Brick masonry in cement mortar 1:6 in superstructure
For 3 X 20.50 X 0.23 X 1.20 16.97
externalwall
2 X 19.31 X 0.23 X 1.20 10.66
For Wet 12 X 4.46 X 0.23 X 1.00 12.31
Pits
12 X 2.00 X 0.23 X 1.00 5.52
Lichet tanks 1 X 2.23 X 0.23 X 1.00 0.51
1 X 1.73 X 0.23 X 1.00 0.40
Dry Pits 5 X 3.23 x 0.23 X 1.00 371
1 X 11.38 X L0223 X 1.00 00
Ramp Side | 3 X 6.00 X \j;»_co*zz;mf \ X 0.60 2.48
wall '/_33".« i
ﬁ -?qh:} : -AT;‘ELJ:U.?."'_?\ '_‘ 'l‘ 55.19
\3 W ¥ 3
Deduction. .~ ~ /
g0 | 2 | «x 450 | A\Jueasl x 1.20 2.48




01 5 X 0.90 % 4 0872 1.20 124~
Lintel 22 X 0.90 X 0.23 0.15 0.68
Above
Precast Jali
Precast Jali 22 X 0.60 0.23 0.60 1.82
Deduction 22 X 0.30 0.30 1.20 2.38
Cloumns
8.61
46.58 Cum.
14 |Providing sand faced plaster externally in cement mortar 1:4 and finishing the surface by
Long wall 2 X 20.50 X 3.00 123.00
Shed Outer
Side
(H=1.50+
0.60 +0.15
=225)
Short wall 2 X 20.00 X 3.00 120.00
Shed Outer
Side
Long wall 2 X 20.50 X 0.23 9.43
Shed Top
Short wall 2 X 20.00 X 0.23 9.20
Shed Top
Ramp Side 2 X 6.00 X 0.30 3.60
walls
(0.00 + 0.60
/2=0.30)
265.23
Deduction
RS & O 2 X 4.50 X 1.50 13.50
01 3 X 0.90 X 1.00 4.50
RS & O 2 X 4.50 X 0.23 2.07
Top
O 1 Top 5 X 0.90 X 0.23 1.04
Ramp 1 X 6.00 X 0.60 3.60
24.71
240.53 Sqm.
15 |Providing and applying two coats of water proof cement paint of approved manufacture and
Quantity 240.53
same as
Sand faced
Plaster TP
A RS AN 240.53 | Sqm.
16 |Providing internal cement plaster 12 mnt. $hick in single coat in cement mortar 1:4 without
Wet waste 12 X 4.00 '(;% Iwg = 48.00
Pits Long 1\ */‘\‘
wall N # S
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Wet waste 12 %
Pits Short
wall

2.00

1.00

24.00°

Wet waste 12 X
Pits Long
wall Top

4.46

0.23

12.31

Wet waste 12 X
Pits Short
wall Top

2.00

0.23

5.52

Wet waste 12 X
Pits
Bottoms

4.00

2.00

96.00

Lichet Tank 4 X
Internal
Side

2.00

1.00

8.00

Lichet Tank 2 X
Long Side
Top

2.23

0.23

1.03

Lichet Tank 1 X
Short Side
Top

1.50

0.23

0.35

Lichet Tank 1 X
Bottom

2.00

1.50

3.00

Drywaste 10 X
Pits Long
wall

2.00

1.00

20.00

Wet waste 10 X
Pits Short
wall

3.00

1.00

30.00

Wet waste 10 X
Pits Long
wall Top

2.00

0.23

4.60

Wet waste 10 X
Pits Short
wall Top

3.00

0.23

6.90

Wet waste 5 X
Pits
Bottoms

2.00

3.00

30.00

289.70

Sqm.

17

Providing fine cement finish

1.5 mm. thick over green p

laster surface including scaffolding

Wet waste 12 X
Pits Long
wall

4.00

X

1.00

48.00

Wet waste 12 X
Pits Short
wall

2.00

24.00

Wet waste 12 X
Pits Long

wall Top

4.46

%A 12.31
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Wet waste 12 X 2.00 X 0.23 5.52
Pits Short
wall Top
Wet waste 12 X 4.00 X 2.00 96.00
Pits
Bottoms
Lichet Tank 4 X 2.00 X 1.00 8.00
Internal
Side
Lichet Tank 2 X 2.23 X 0.23 1.03
Long Side
Top
Lichet Tank 1 X 1.50 X 0.23 0.35
Short Side
Top
Lichet Tank 1 X 2.00 X 1.50 3.00
Bottom
Drywaste 10 X 2.00 X 1.00 20.00
Pits Long
wall
Wet waste 10 X 3.00 X 1.00 30.00
Pits Short
wall
Wet waste 10 X 2.00 X 0.23 4.60
Pits Long
wall Top
Wet waste 10 X 3.00 X 0.23 6.90
Pits Short
wall Top
Wet waste 5 X 2.00 X 3.00 30.00
Pits
Bottoms
289.70 Sqm.
18 |Providing and laying cement concrete flooring 40 mm. thick with M-20 cement concrete to
Wet Waste 1 X 19.54 X 10.00 195.40
Pit Area
MRF Area 1 X 19.54 X 9.54 186.41
RS& O 2 X 4.50 X 0.23 2.07
Jam
O 1 Jam 5 X 0.90 X 0.23 1.04
384.92
Deduction

Wet Waste 6 X 4.46 X 2.00 33.52
Pits
I[))llt')sf Waste 5 X 2.00 x///{ ﬁ :::' 32.30

J £ 85.82

[[S [ A8lskyely | = 299.10 | Sqm.

19 |Providing and fabricating structural steeler in roTled ,sections, fixed with connecting plates
Structural Epﬁlmqs Mg 2

Shed [ 1 [ x [ 2000 | x [20300] x | 0014 | 574




| | | | SN -] | 5-743%9?

Providing structural steel work in trusses, other similar trussed purlins and members with all

Structural Trusses

Shed 1 X 20.00 X 20.50 X 0.018 7.38

7.38 M.T.

Providing and fixing corrugated galvanised iron sheets of 0.63 mm thickness (24 B.W.G.)
complete.

Roofing 2 X 10.50 X 21.00 441.00
Cladding 1 X 20.00 X 2.40 48.00
Long wall
Cladding 1 X 20.50 X 2.40 49.20
Short wall
538.20
Deduction 1 X 4.50 X 1.20 5.40
RS
532.80 Sqm.
Providing and fixing plain zinc sheeting of 0.80 mm thick (22 B.W.G.) over the ridge hip or
Ridge 1 X 21.00 X 0.60 12.60
12.60 Sqm.
Providing and fixing rolling shutter with 35 x 35 x 5 mm angle section fitted with sliding bolts
RS 1 X 4.50 X 3.50 15.75
15.75 Sqm.
Providing and fixing in position after hoisting, precast 1:2 cement mortar reinforced jali 50
Preast Jali 12 X 0.60 X 0.60 X 1.00 4.32
for Pits
4.32 Sqm.
Providing & constructing Brick Masonry Inspection Chamber 60 cm x 45 cm with R.C.C. raft
Chember 4 4.00
4.00 No.
Providing and fixing 100 mm_diameter stabiliser pipe/ P.V.C. soil vent/ waste pipe and with
100 mm 1 X 40.00 40.00
Dia PVC
Pipe
40.00 Rmt.
Providing and fixing Road junction / Information sign board of size 0.90 m x 0.60 m.
Name 1 1.00
Board
1.00 No.

CityEngineer Chief Officer
Guhagar Nagarpanchayt,Guhagar Guhagar Nagarpanchayt,Guhagar
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Lead Statement mjp dsr

SrNo Name of Material Total Lead in Km Total Lead Charges Remarks

Crush Metal 25.00 278.91 per cum.

Metal above 40 mm 25.00 291.59 per cum.

Rubble Soling Stone 25.00 341.22 per cum.

Sand 50.00 606.43 per cum.

ﬁ%@?
/
City Engineer Chief Officer

Guhagar Nagarpanchayt,Guhagar

Guhagar Nagarpanchayt,Guhagar
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Name of work :- Solid Waste Management D. P. R. (Proposed Construction of Solid
Waste Management Shed for 6 Nos of Pits)

| | | w.ef.19/92201]  D.S.R.Year:2018-19
RATE ANALYSIS
R.ANo.l [Excavation for foundation in earth, soil of all types, sand, gravel and soft murum,
MJP Item No.]l pg no 39 Basic Rate 146.00
Add 10% For Municipal Council 14.6
Total 160.60
Per Cum.
R.A.No.2 |Excavation for foundation in hard murum including removing the excavated material
MJP Item No.|2 pg no 39 Basic Rate 170.00
Add 10% For Municipal Council 17
Total 187.00
Per Cum.
R.ANo.3 |Excavation for foundation in Hard rock by chiselling, wedging, line drilling, etc.
MJP Item NO.]S pg no 40 Basic Rate 891.00
Add 10% For Municipal Council 89.1
Total 980.10
Per Cum.
R.A.No.4 |Providing and laying Cast in situ cement concrete in M-15 of trap/ granite/ quartzite/
MJP Item No.|1B pg no 47 Basic Rate 4274.00
Add 10% For Municipal Council 427.4
Total 4701.40
Per Cum.
Material Qty./Unit Distance Km. Lead Charge
Cr.Metal 0.9400 25.00 278.91 262.18
Sand 0.4700 50.00 606.43 285.02
Total 5248.60
Per Cum.
R.A.No.5 |Providing dry rubble stone soling 15 c¢m. to 20 cm. thick including hand packing and
MJP Item No.|20 pg no43 Basic Rate 1039.00
Add 10% For Municipal Council 103.9
Total 1142.90
Per Cum.
Material Qty./Unit Distance Km. Lead Charge
Rubble 1.20000 25.00 341.22 409.47
Total 1552.37
Per Cum.
R.A.No.6 _ |Filling in plinth and floors with contractors soil. Sand or murum materials in 15 cm. to
MJP Item No.|19 pg nod3 Basic Rate 741.00
Add 10% For Municipal Council 74.1
Total 815.10
Per Cum.
R.A.No.7 _|Providing and laying in situ _cement concrete M-20 of trap/ granite/quartzite/ gneiss
MJP Item No.|2b pg no 48 _~~ | Basie Rate 5024.00
Add 10% For Municipal Qég_ajﬁ'bﬂ PR 502.4
[T el o, Total 5526.40
; ll o, b E-\ L2 Z Per Cum.
Material Qty./Unit Distance Km.* - | Lead Charge
Cr.Metal 0.8500 27891 N\ %hcar 27891 237.07

—




2

O

606.43

257.73

Sand 0.4250 606.43 e
Total 6021.21
Per Cum.
R.A.No.8 [Filling in plinth and floors with approved excavated materials in 15 cm. to 20 cm. layers
MJP Item No.|17 pg no 43 Basic Rate 66.00
Add 10% For Municipal Council 6.60
Total 72.60
Per Cum.
R.A.No.9  [Providing and laying cast in situ_cement concrete M-20 of trap/ granite/ quartzite/ gneiss
MJP Item No.|3a pg no 48 Basic Rate 6193.00
Add 10% For Municipal Council 619.3
Total 6812.30
Per Cum.
Material Qty./Unit Distance Km. Lead Charge
Cr.Metal 0.8500 25.00 278.91 237.07
Sand 0.4250 50.00 606.43 257.73
Total 7307.11
Per Cum.
R.A.No.10 |Providing and laying Cast in situ_cement concrete M-20 of trap/ granite/quartzite/ gneiss
MJP Item No.|4a pgno 49 Basic Rate 6094.00
Add 10% For Municipal Council 609.4
Total 6703.40
Per Cum.
Material Qty./Unit Distance Km. Lead Charge
Cr.Metal 0.8500 25.00 278.91 237.07
Sand 0.4250 50.00 606.43 257.73
Total 7198.21
Per Cum.
R.A.No.11 [Providing and fixing in position TMT FE -500 bar reinforcement of various diameters
MJP Item N0.| 8c pgno 52 Basic Rate 51448.00
Add 10% For Municipal Council 5144.8
Total 56592.80
Per M.T.
R.A.No.12 |Providing second class Burnt Brick masonry with conventional /I. S. type bricks in
Item No.[27.01 | Basic Rate | 5144
Add 10% For Municipal Council| 514.4
Material Qty./Unit Distance Km. Lead Charge
Sand 0.3200 50.00 606.43 194.06
Total 5852.46
Per Cum.
R.A.No.13 |Providing second class Burnt Brick masonry in cement mortar 1:6 in superstructure
Item No.|27.05 | Basic Rate | 5307.00
Add 10% For Municipal Council| 530.7
Material Qty./Unit Distance Km. _~=¥ead Charge
Sand 0.3200 50.00 7. &P 73606.43 194.06
/3 & ol Total 6031.76
f I o g Per Cum.
t\ ! b .J};
R.A.No.14 |Providing sand faced plaster exteruaﬂy'-l’h,; cement mortar 1:4 and finishing the surface

Item No.|32.11

Basic Rate

608.00
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A= 4

Add 10% For Municipal Council]  60.80
Material Qty./Unit Distance Km. Lead Charge
Sand 0.0330 50.00 606.43 20.01
Total 688.81
Per Sqm.
R.A.No.15 |Providing and applying two coats of water proof cement paint of approved manufacture
Item No.|35.13 | Basic Rate | 58
Add 10% For Municipal Council 5.8
Total 63.8
Per Sqm.
R.A.No.16 |Providing internal cement plaster 12 mm. thick in single coat in cement mortar 1:4
Item No. 32.04| Basic Rate I Rs.210.00 210.00
Add 10% For Municipal Council| 21.00
Material Qty./Unit Distance Km. Lead Charge
Sand 0.0150 50.00 606.43 9.10
Total 240.10
Per Sqm.
R.A.No.17 |Providing fine cement finish 1.5 mm. thick over green plaster surface including
Item No.[32.21 | Basic Rate | Rs.69.00 69.00
Add 10% For Municipal Council|  6.90
Total 75.90
Per Sqm.
R.A.No.18 |Providing and laying cement concrete flooring 40 mm. thick with M-20 cement concrete
Item No.|33.11 | Basic Rate | 397.00
Add 10% For Municipal Council| 39.70
Material Qty./Unit Distance Km. Lead Charge
Cr.Metal 0.0300 25.00 278.91 8.37
Sand 0.0200 50.00 606.43 12.13
Total 457.20
Per Sqm.
R.A.No.19 |Providing and fabricating structural steel work in rolled sections, fixed with connecting
MJP Item No.|3 pg no 45 | Basic Rate I 52270.00
Add 10% For Municipal Council| 5227.00
Total 57497.00
Per ML.T.
R.A.No.20 |Providing structural steel work in trusses, other similar trussed purlins and members
mjp Item No.|5 pg no 46 | Basic Rate | 69737.00
Add 10% For Municipal Council| 6973.70
Total 76710.70
Per M.T.
R.A.No.21 |Providing and fixing corrugated galvanised iron sheets of 0.63 mm thickness (24 B.W.G.)
Item No.|38.04 | Basic Rate | 686.00
Add 10% For Municipal Council| 68.60
Total 754.60
T NAL ™ Per Sqm.
R.A.No.22 |Providing and fixing plain zinc shee @0} Oﬂﬁmmhuck (22 B.W.G.) over the ridge hip
Item No.|38.05 &S } Basic Rate | 951.00
L{ G : Aéd‘ 1@4; For Municipal Council|  95.10
S | Tom'l 1046.10
""* v ‘ﬂ.;,“; / Per Sqm.
R.A.No.23 _[Providing and fixing rolling shutter wnth 35x35% 5 mm angle section fitted with sliding
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Item No.|39.24 | Basic Rate " 3538.00
Add 10% For Municipal Council| 353.80
Total 3891.80
Per Sqm.
R.A.No.24 |Providing and fixing in position after hoistiug, precast 1:2 cement mortar reinforced jali
Item No.|26.46 Basic Rate | 699.00
Add 10% For Municipal Council| 69.90
Total 768.90
Per Sqm.
R.A.No.25 |Providing & constructing Brick Masonry Inspection Chamber 60 ¢m x 45 cm with
Item No.[42.16 | Basic Rate | 9232.00
Add 10% For Municipal Council| 923.20
Material Qty./Unit Distance Km. Lead Charge
Cr.Metal 0.1940 25.00 278.91 54.11
Sand 0.3500 50.00 606.43 212.25
Total 10421.56
Per No.
R.ANo.26 |Providing and fixing 100 mm diameter stabiliser pipe/ P.V.C. soil vent/ waste pipe and
Item No.|42.52 | Basic Rate | 608.00
Add 10% For Municipal Council| 60.80
Total 668.80
Per Rmt.
R.A.No.27 |Providing and fixing Road junction / Information sign board of size 0.90 m x 0.60 m.
Item No.|6.47 | Basic Rate | 6362.00
Add 10% For Municipal Council| 636.20
Total 6998.20
Per No.
I 28
C:m Chief Officel"ﬁ(

Guhagar Nagarpanchayt,Guhagar

Guhagar Nagarpanchayt,Guhagar




Detailed designs/drawings for Shed size -410Sq.M

(For Nagarpanchayat with population less than 10000 )
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Quotations
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5/13/2019 Buy SHRI WHEELBARROWS online | GeM

Government
e Marketplace

¥ GeM

wheelbarrows ' Shopping

NOTIFICATIONS

Home Material Handling and Conditioning and Storage Machinery and their Accessories and Supplies

B mpmwial b I i e an - .-\.-..-:-..-u-.-u—i— fem ey gt al by pmlee sk malb e
WIBLCH IS Viai i 15 aciiich } U YU IS I UL e L denS v C S | U

SHRI WHEELBARROWS (SSI) (SHRI
ENTERPRISES)

<8,300.00  <romes

Price For : 1 meter

Availability: 10 In Stock

Min. Qty. Per Consignee: 1 EDIT CONSIGNEE
Product id: 5116877-66100646740

Sold by: Resellers
whANI 469

View Sellers Details

BUY

PRODUCT COMPARE  PRODUCT HISTORY

https://mkp.gem.gov.inwheelbarrows/shri-wheelbarrows/p-5116877-66100646740-cat. ntmk#variant_id=5116877-66100646740 1/4



5/13/2018

Specification

Conforming to Indian
Standard

Product ISI Marked
CM/L number

Nominal Capacity of
Wheel Barrow

Material used for
manufacture

Type of chassis frame
Wheel Material

PRODUCT COMPARE

Buy SHRI WHEELBARROWS online | GeM

IS 2431: 1963: latest for Single wheel type Wheel barrow

No

NA

Conforming to Indian
Standard

Product ISI Marked

Nominal Capacity of Wheel

Barrow

Material used for

manufacture

VIEW MORE

85 Liters (Two Wheels Type Wheel Barrow)

it e ety i
i

: Report i
I

é .

1 This

1 i
§ i
] i
: Product :
S e -

IS 2431: 1963: latest for
Single wheel type Wheel

barrow
No

85 Liters (Two Wheels
Type Wheel Barrow)

Steel Sheets (Steel
sheets shall be not less
than 1.60 mm in
thickness, and shall
conformto IS:1079)

Steel Sheets (Steel sheets shall be not less than 1.60 mm in thickness, and shall

conformto 1S:1079)

(Single length of steel tube of 25 mm nominal bore)

C.l. with solid rubber tyre

PRODUCT HISTORY (4)

https://mkp.gem.gov.iniwheelbarrows/sh ri-wr_leelbannws!p-S‘l 16877-66100646740-cat.htmi#variant_id=5116877-66100646740 2/4
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5/13/2019

Minimum diameter of the
axle / spindle (mm)

Minimum nominal width
of tyre (mm)

Minimum diameter of the
wheel (mm)

Minimum bearing length
of axle/spindle

Type of bearing / bush

Maximum clearance
between the bearing and
axle (mm)

Finish of metal parts

Finish other than Two
coats of black bituminous
paint and Galvanised

Availability of Test Report
from NABL/ ILAC
accredited or Central
Government Lab to prove
conformity of products to
the specification.

Test reports to be
furnished to buyer on
demand

Test report no
Test report date
Name of Lab

Address of Lab

Buy SHRI WHEELBARROWS online | GeM

25

50

300

25 mm at each end

Castlron

0.5

Other finish

Yes

Yes

Yes

3250/NABL/2018-01-31

31-01-2018

NABL

DELHI

PRODUCT COMPARE PRODUCT HISTORY @

htlps:ﬂmkp.gem.gov.Inﬁvhae!harruwsfshri—wheelbarrowg!p-51 16877-66100646740-cat.htmB#variant_id=5116877-66100646740

399

3/4
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WEB INFO ABOUT NEWS &
GEM EVENTS

Terms of Use

Website Introduction Newsroom

Policies to GeM Gallery

Document Statistics Notifications

Help RTI CCM Schedule

Sitemap Analytics Forums

Web New on GeM

Information

Manager MOUS

© 2019 GeM All Rights Reserved.

PRODUCT COMPARE ~ PRODUCT HISTORY (2)

RESOURCES

OM'’s/Circulars

Terms and
Conditions

Policies/Manuals

Forms and
Formats

Miscellaneous

INCIDENTS

Buy SHRI WHEELBARROWS cnline | GeM

TRAINING

LMS
Training
Calendar
Training
Module
Facilitators
Download
GeM Logo

TESTIMONIALS

https://mkp.gem.gov.infwheelbarrows/shri-wheelbarrows/p-51168 7?-65 10064674 0-cat.htmi#variant_id=5116877-66100646740

360

NEED HELP
?

FAQs

Video Guides
Raise-a Ticket
Contact Us
Careers

0000

Site operated and maintained by Managed Service Provider.

4/4
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5/13/2018 Buy MAC 3.3 CUM GARBAGE TIPPER online | GeM

Government
e Marketplace

), GeM

hopper or tipper Shopping

NOTIFICATIONS

Home Commercial and Military and Private Vehicles and their Accessories and Components Motor vehicles

Comm i =i e =l iinbiclas hamene ce fime e

APL:!O!I‘L\J Gnd redreationa Vveniaies noppcr G u (2

ﬁ MAC 3.3 CUM GARBAGE TIPPER (mac)
(MAC 3.3 CUM GARBAGE TIPPER)

X629,990.00

T 653,55G.00
Price For : 1 pieces

Availability: 15 In Stock

Min. Qty. Per Consignee: 1 EDIT CONSIGNEE
Productid: 5116877-85697708076
Sold by: OEM

VIEW SELLER DETAILS

L 8 & & 3.45

PRODUCT COMPARE  PRODUCT HISTORY (2)

https://mkp.gem.gov.infhopper-tipper/mac-3-3-cum-garbage-tipper/p-5116877-85697708076-cat. htmi#variant_id=5116877-85697708076 119




5/13/2019

PRODUCT COMPARE

Buy MAC 3.3 CUM GARBAGE TIPPER online | GeM

PRODUCT HISTORY (2)

BUY

Type of TIPPER

Category of Vehicle for which

Chassis to be used
Type of Fuel
Vehicle Emission Complaince

Fuel Consumption ( declared
by OEM as certified by Test
Agency under Rule 1150f
CMVR 1989) (Ltr/Hr)

Max Engine Power BHP
(BHP@rpm)

Max Engine Torque (N-
M@rpm)

Main Engine Aspiration

No. of Cylinder in Main Engine

(Nos)

Fuel Tank Capacity (Ltrs)
Ground Clearance (mm)
Kerb Weight (Kg)

Gross Vehicle Weight (Kg)
Chassis Transmission System
Type of Steering

Turning Radius,Min (mm)

Tipping Angle (Degree)

s

]

]

]

i -

: This
]

]

i

Garbage Tipper

Light Capacity

Commercial Vehicles

Diesel
bs iv

17.88

71

140

Turbocharged

Intercooled

4

38 liter

160 millimeter
1100 kilogram
2255 kilogram
Manual

Power Operated
5100 millimeter

45

https://mkp.gem.gov.in‘hopper-tipper/mac-3-3-cum-ga rbage-tipper/p-5116877-85697708076-cal. html#variant_id=5116877-85697708076

2/9




5/13/2019 Buy MAC 3.3 CUM GARBAGE TIPPER online | GeM

Tipper Container
capacity/Volume(cubic

metres)

Warranty Distance (Km)
(Unlimited during warranty
Period)

Size of Wheel (mm)
Body Plate Thickness (mm)
Main Frame Thickness (mm)

If Yes Auxiliary Diesel Power
(HP@rpm)

Auxiliary Diesel Engine fuel
tank Capacity (Ltrs)

Tipper Container Material

Thickness of sheet from tipper
Collector Container Made

(mm)

Dumping Height (mm)

VIEW LESS

Generic Parameters

Type of TIPPER Garbage Tipper
Type of TIPPER if other GARBAGE TIPPER
tipper ,please declare

type of Tipper,

Main Engine Capacity (cc) 1396

Make of Chassis TATA MOTORS

PRODUCT COMPARE PRODUCT HISTORY @

[

363

e
Yes

355.6 millimeter
2
3 millimeter

0
0 liter
Mild Steel

2 millimeter

1300 millimeter

. https://mkp.gem.gov.in‘hopper-tipper/mac-3-3-cum-garbage-tipper/p-511 68??—85_697?080?6~wthtrnl#var1‘a nt_id=5116877-85697708076

3/9
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5/13/2019

Type of Chassis Frame

Category of Vehicle for
which Chassis to be used

Type of Chasssis
Type of Fuel

Vehicle Emission
Complaince

Fuel Consumption (
declared by OEM as
certified by Test Agency
under Rule 1150f CMVR
1989) (Ltr/Hr)

Speed, Max (Km/Hr)

Max Engine Power BHP
(BHP@rpm)

Max Engine Torque (N-
M@rpm)

Main Engine Aspiration

No. of Cylinder in Main
Engine (Nos)

Fuel Tank Capacity (Ltrs)

Gradeability of Vehicle
with load( %)

Gradeability of Vehicle
without load ( %)

Ground Clearance (mm)
Wheel Base (mm)

Kerb Weight (Kg)

Buy MAC 3.3 CUM GARBAGE TIPPER online | GeM

Ladder Type Frame

Light Capacity Commercial Vehicles

Chassis with Facecowl
Diesel

bsiv

17.88

80

71

140

Turbocharged Intercooled

4

38 liter

24.93

25.2

160 millimeter
2380 millimeter

1100 kilogram

PRODUCT COMPARE  PRODUCT HISTORY (2)

364

https:Ifmkp_ngem.gov.inmopper-tipper!mac-3-3-mm-garbage-tipper,’p-51 16877-85697708076-cat.htmi#variant_id=5116877-85697708076

419
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PRODUCT COMPARE

5/13/2019

Gross Vehicle Weight (Kg)
No of Axle (Nos)

Axle Configuration (
Number of Outside Tyre x
Number of Driving Tyre)

Type of Front Axle and
Suspension System

Type of Rear Axle and
Suspension System

Type of BIS MARKED
Vehicle Tyre

Chassis Transmission
System

Number of Speed/
Forward Gears

Type of Steering

Turning Radius,Min (mm)
Speed Governers

ABS Fitted

Front Vehicle Brake

Rear Vehicle Brake

Type of Clutch

Tipping Angle (Degree)

Tipper Container
capacity/Volume(cubic
metres)

Buy MAC 3.3 CUM GARBAGE TIPPER online | GeM

2255 kilogram
2

4x2

Independent, strut

Semi-elliptic leaf

Radial

Manual

Power Operated
5100 millimeter

yes

No

DISC

DRUM

200 mm, Single Plate
45

33

PRODUCT HISTORY (2)

365

https 'Jt'mkp.gem.gav._infhopper—lipperfmac—3-3-cu m-garbage-tipper/p-5116877-85697708076-cat.html#variant_id=5116877-85697708076

5/9
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5/13/2019 Buy MAC 3.3 CUM GARBAGE TIPPER online | GeM

Certification

Chassis Certification AAIN 0009 RO1
ARAI/VRDE/ICAT No.

Performance Parameters

Standard Sparewheel and  Yes
Tool Kit

Warranty Time (Month) 12 month

No. Of Free Service (Nos) 3

Battery Warranty 24 month
(Months)

Warranty Distance (Km) Yes
(Unlimited during

warranty Period)

Consructional Parameters

Length of Chassis (mm) 4340 millimeter
Width of Chassis (mm) 1594 millimeter
Height of Chassis (mm) 1815 millimeter

Size Of Front Tyres (mm) 165 R14 LT 8PR
Size Of Rear Tyres (mm) 165 R14 LT 8PR
Size of Wheel (mm) 355.6 millimeter

Tipper body Pivot length 1546 millimeter
(mm)

Tipper body Length (mm) 2695 millimeter
PRODUCT COMPARE  PRODUCT HISTORY (2)

htlps:ﬂmkp.gem.gov.inhapper—ti::l_per!mac—S-B-cu m-garbage-tipper/p-5116877-85697708076-cat.htmi#variant_id=5116877-85697708076

6/9
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5/13/2018 Buy MAC 3.3 CUM GARBAGE TIPPER online | GeM

Tipper Body Height (mm) 1082 millimeter

Overall Height of Tipper 1801 millimeter
from Ground (mm)

Body Plate Thickness 2

(mm)

Main Frame Thickness 3 millimeter
(mm)

Pneumatic System No

Hydarulic System Yes

Tipping Hydraulic REPUTED MAKE

Cylinders(Make)

Hydraulic System Driven Power Pack Unit
by

Auxiliary Diesel Engine for  No
Hydraulic and Pneumatic

Operation

If Yes Auxiliary Diesel 0
Power (HP@rpm)

Auxiliary Diesel Engine 0

Transmission

Auxiliary Diesel Engine 0 liter
fuel tank Capacity (Ltrs)

No. of Cylinders in 0
Auxiliary Diesel Engine

Tipper Container Material ~ Mild Steel

Thickness of sheet from 2 millimeter
tipper Collector Container

Made (mm)

Dumping Height (mm) 1300 millimeter

PRODUCT COMPARE  PRODUCT HISTORY (2)

https://mkp.gem.gov.in/hopper-tipper/m ag-s-s-mm-garbage-tipper!p-s‘t 16877-85697708076-cat.html#variant_id=511 68’??—_3 5697708076 719
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5/13/2019 Buy MAC 3.3 CUM GARBAGE TIPPER online | GeM

Engine Qil Pressure Level Yes
Indicator in Control Panel

Fuel Gauge Indicator in Yes
Control Panel

Engine Cooling Liquid Yes
Temperature Indicator in
Control Panel

Operating Hour Meter No
Locking/Unlocking of Yes
Tipper Discharge

Container

Lowering/Lifting of Tipper  Yes
Discharge Container

Counter Weight No

If yes Counter Weight (kg) 0 kilogram

Paint Automotive Paint

WEB INFO ABOUT NEWS & RESOURCES TRAINING NEED HELP
?

Terms of Use GEM EVENTS OM's/Circulars LMS ’

Website Introduction Newsroom Terms and Training FAQs

Policies to GeM Gallery Conditions Calendar Video Guides

Document Statistics Notifications Policies/Manuals  Training Raise-a Ticket

Help RTI CCM Schedule Forms and Module Contact Us

Sitemap Analytics Forw@ Formats Facilitators Careers

PRODUCT COMPARE  \eRRARIGT HISTORY el

https:/fmkp.gem.gov.in/hopper-tipper/mac-3-3-cu m-garbage-tipper/p-5116877-85697708076-cat.himl#variant_id=5116877-85697708076
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5/13/2019 Buy MAC 3.3 CUM GARBAGE TIPPER online | GeM
Web MOUS INCIDENTS Download
Information GeM Logo
Manager

TESTIMONIALS

© 2019 GeM All Rights Reserved. 0 o O @ e

Site operated and maintained by Managed Service Provider.

PRODUCT COMPARE  PRODUCT HISTORY (2)

htlpsﬂmkp.gem.gov.inmopper-tipper.-'mac-a-3—cum-garbage-tipp_er!p-511 6877-85697708076-cat.htmi#variant_id=5116877-85697708076
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GeM

Government
e Marketplace

R

370

Buy Smart Plax RP Weighing scale with printer online | GeM

Electronic Weighing Sca

NOTIFICATIONS

Shopping

Home Laboratory and Measuring and Observing and Testing Equipment Measuring and observing and testing instruments

——————— WMl Cmala

S e o Al e I e el T R e o = | - i ~F -
PECIENIL HTICOSU N g IS0 WSS Ll G vrigiiin g Jlaics

PRODUCT COMPARE  PRODUCT HISTORY (4)

Smart Plax RP Weighing scale with
printer (SMART) (Smart PLAXRP Ti10
Series)

<30,000.00

T 34,000.00
Price For : 1 pieces

Availability: 5 In Stock
Min. Qty. Per Consignee: 1 EDIT CONSIGNEE
Productid: 51168//-45899162553

Sold by: Resellers

VIEW SELLER DETAILS

. 8. & & 4.56

https://mkp.gem.gov.in/electronic-weighing-scales/smart-plax-rp-weighing-scale-with-printer/p-5116877-45899162553-cat. htmB#variant_id=511687745... 1/6
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STANDARDS

Conformity to Indian
Standrad, 15:9281-3 (1981)
part LII, lll & Part IV
(latest)

BIS Marked

CM/L No if Yes otherwise
Put NA

CE Certified

If CE certified then
provide no and date,
otherwise put NA

Yes

No

NA

No

NA

Buy Smart Plax RP Weighing scale with printer online | GeM

BUY

Conformity to Indian
Standrad, 15:9281-3 (1981)
part LII, 1l & Part IV (latest)

BIS Marked
CE Certified

Type of Electronic Weighing

Machine
Rated Load/ Capacity(kg)

Resolution(gms)

¥I5Y YoRE

PROERHORIPAMNERPARARROFERST HISTORY (4)

h:tps:Hmkp.gem.gov.ln!eiectmnic-\_ueig hing-scales/smart-plax-rp-weighing-scale-with-printer/p-5116877-45899162553-cat.html#variant_id=5116877-45... 2/6

i
: Report
¥
§ -
: This
i
]
: Product
B o v o i o e
Yes
No
No

electronic weighing

scale platform
300 kg
g

Class-llI
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5/13/2019 Buy Smart Plax RP Weighing scale with printer online | GeM

Type of Electronic electronic weighing scale platform
Weighing Machine

Rated Load/ Capacity(kg) 300 kg

Resolution(gms) g
Class type Class-lI
Display led
Number of Display single
Speed of measurement 2 second
Internal calibration No
Number of scale division 20000
Tare provision Manual

Connectivity to Computer  No

Number of USB ports NA

Number of RS232 ports NA

Power Requirement mains operated battery operated
Power Supply Single Phase

DC Operating voltage in 220 Volt

Volts

Battery Backup Yes

Backup time(hour) 15

Battery type rechargeable
Battery rating 6V4AH

PRORARE PGB At prOBORY FRYTORY (2)

https:ﬂmkp.gem.gcv.in.feie::tmnic—weighing-spaleslsm art-plax-rp-weighing-scale-with-printer/p-5116877-45899162 553-cal.htm!_#van'a nt_id=5116877-45... 3/6




5/13/2018

Number of load cell/
EMFC

Class of Protection

Warranty in Years

Buy Smart Plax RP Weighing scale with printer online | GeM

IP 67

DIMENSIONAL & MATERIAL PARAMETERS

Material of platform
Pan/ Platform Shape
Pan/ Platform Size

Dimensions of weighing
machine (LXW XH)in
mm X mm X mm

Weight of Weighing
Machine

ADDITIONAL FEATURES

Overcharging protection

Alarm for overload &
Malfunctioning

Operating Temperature
Range

Relative Humidity
GPRS Module facility
RFID Module

RFID Wrist Band

Steel
rectangular
200 mm x 200 mm

600x600x1160

2.5 kilogram

Yes

No

0-50

95%RH
No
No

No

PRODUCT COMPARE PRODUCT HISTORY @
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Bluetooth Module
Back Grill

Details of the optional
Accessories provided with
weighing scale

Dust Proof Cover

REPORTS

Model approval certificate
for each model from
Director Legal Metrology

Model approval certificate
No & Date for each model

Type Test Certificate
including Environment
conditions from Regional
Reference and Standard
Laboratory (RRSL)

Availability of test
certificate from
Government/ NABL/ ILAC
acredited lab to prove
confirmity of specification
as per (IS: 9281-2 (1979)

Test Report No & date
Name of Lab
Address of Lab

Each weighing machine
shall be supplied with
calibration certificate
under weights and
measures act

Buy Smart Plax RP Weighing scale with printer online | GeM

No
No

User Manuel

Yes

Yes

IND/09/2000/234 Dated 25-04-2001

Yes

Yes

TO29/2/66 11/04/2009
Tempsens Calibration Center
Madri , Udaipur Rajashthan

Yes

374
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Model approval

Yes

certificate, Type test and
calibration certificate to
be furnished if asked by

buyer at the time of

supplies

WEB INFO

Terms of Use
Website
Policies
Document
Help
Sitemap

Web
Information
Manager

ABOUT
GEM

Introduction
to GeM
Statistics
RTI
Analytics

~ New on GeM

MOUS

© 2019 GeM All Rights Reserved.

PRODUCT COMPARE
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Buy PLASTIC BAILING MACHINE online | GeM

GeM

Government
e Marketplace

NOTIFICATIONS

Plastic bailing machine

Shopping

Home Industrial Cleaning Services Refuse disposal and treatment Nonhazardous waste disposal Plastic bailing machine

PRODUCT COMPARE

PRODUCT HISTORY

PLASTIC BAILING MACHINE (JYOTI
INDUSTRIES) (JYOTI PLASTIC BAILING
MACHINE M25T)

<¥500,000.00

¥ 650,600.00

Price For : 1 pieces

Availability: 7 In Stock

Min. Qty. Per Consignee: 1 EDIT CONSIGNEE
Productid: 5116877-55163855861

Sold by: OEM

VIEW SELLER DETAILS

b B 3.13

https://mkp.gem.gov.in/plastic-bailing-machine/plastic-bailing-machine/p-5116877-9916389586 1-cat.htmk#évariant_id=5116877-99163895861 16
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5/13/2019 Buy PLASTIC BAILING MACHINE online | GeM
A T o i g
] ]
BUY ' Report i
1 i
i ]
1 This !
] 1
i i
i i
¢ Product !
et e 3
Bailing machine for pressing/ : Yes
compressing products like
plastic bottles, alluminium
cans, disposable plastic items,
etc
Vertical clamping force of :  Hydraulic
bailing machine
Material of the bailing : MS
machine
Bailing capacity of machinein : 25
WEWEMORE
Standards
Bailing machine for Yes
pressing/ compressing
products like plastic
bottles, alluminium cans,
disposable plastic items,
etc
Performance Parameters
Vertical clamping force of ~ Hydraulic
bailing machine
Material of the bailing MS
machine
Bailing capacity of 25
PREGHohi6E MObiHARE PRODUCT HISTORY @
https://mkp.gem.gov.in/plastic-bailing-machine/plastic-bailing-ma chipefp—51 16877-99163895861-cat.html#variant_id=5116877-99163895861 ; 26
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5/13/2019

Chamber size in mm x
mmxmm

Size of Bale (length x

width x height) (mm x mm

X mm)
Weight of Bale (in kg)

Cycle time per bale in
minutes

Number of cylinder

Size of cylinder (in mm x
mm)

Cylinder Stroke (mm)
Feed opening WxH (mm)
Platform size in mm
Type of pump

Day light gap between

bottom plate and pressing

plate in mm

Motor power (in HP)
Electric supply
Number of ties of rope
Type of tying

Number of door

Manual bale eject swing
plate with screw system

Hand lever operated

Buy PLASTIC BAILING MACHINE online | GeM

700 x 500 x 1400

700 x 500 x 650

50-60

15-20

700X500

700

700X500

700X500

Hydraulic system gear cum plunger pump system

1400

7.5
Three phase 440 V 50 Hz
2

Twine

Yes

Yes

PRODUCT HISTORY (4)
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Hydraulic oil tank capacity
inL

Thickness of the body
plate

Thickness of the clamping
plate

Control system of
machine

Drainage system for the
residual and fluid/liquid
while crushing/pressing
the material to be
provided

Overall weight of the
machine in KG

Overall dimensions of the
machine in mm x mm x
mm (length x width x
height)

Warranty

Additional Parameters

The Machine should be
painted and power coated
to avoid rust

Packaging should be into
crate using timber bracing

Electrical safety system
shall confirm to IS 302

8 mm

30 mm

Electrical

Yes

150

850X 710X 1800

Yes

Yes

Yes

Buy PLASTIC BAILING MACHINE online | GeM

PRODUCT HISTORY (4)
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Instruction
Mannual,Service details,
Maintanance manual | to
be provided with the
Machine

Installation and
demonstration to be
completed by the seller
before acceptance of item

Certificates

Manufacturer of the
machine shall be holding
ISO 9001:2008/2015
certification

Details of ISO Certification

Test certificate from
Govt/NABL/ILAC approved
Lab regarding various
performance parameters
indicated as well as
Electrical Saftey Systems
as per IS 302

Test Report No
Test Report Date
Name and Address of Lab

Copies of all certifications
and test reports to be
provided to buyer on
demand at time of
supplies

Buy PLASTIC BAILING MACHINE online | GeM

Yes

Yes

Yes

QMS/B-2219/18

Yes

MP10A0009697

31/01/2008

MSME LAB, BHOPAL (M.P.)

Yes

PRODUCT COMPARE ~ PRODUCT HISTORY (%)
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Buy CHIPPER SHREDDER online | GeM

PRODUCT COMPARE

m,g,* ) Government
kea; > e Marketplace
Municipal solid waste si Shopping
NOTIFICATIONS

Home Industrial Cleaning Services Refuse disposal and treatment Nonhazardous waste disposal

Municipal solid waste single shaft shredder

&
*

PRODUCT HISTORY (4)

CHIPPER SHREDDER (FERDS
ENGINEERING) (FERDS 7.5 HP CS)

<248,000.00

T 275,600.00
Price For : 1 pieces

Availability: 1 In Stock

Min. Qty. Per Consignee: 1 EDIT CONSIGNEE
Productid: 5116877-50659241009
Sold by: OEM

View Sellers Details

BUY

https://mkp.gem.gov.in/municipal-solid-waste-single-shaft-shredder/chipper-shredder/p-511687 7-5065924 1 009-cat. htmi#varia nt_id=5116877-5065924... 1/8
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Buy CHIPPER SHREDDER online | GeM

Type of shredder

Application of shredder

___________

Single shaft

Shredder for Municipal

Solid Waste containing

various objects such as

plastic bottles, plastic
waste , thrash waste,

organic waste etc

Capacity of shredder taking 8 3
hrs per day operation in
tonnes(1000 Kg)
Wed & OREe for shredder Electrical
Performance Parameters
Type of shredder Single shaft
Application of shredder Shredder for Municipal Solid Waste containing various objects such as plastic

bottles, plastic waste , thrash waste, organic waste etc

Capacity of shredder 3
taking 8 hrs per day

operation in tonnes(1000

Kg)

Hooper Loading Manual

Type of Drive for shredder  Electrical

Type of drive for pusher Electrical
for Shredder

PRORSEREBINSIRE  prOBYNdGIRA ORI puter with blades fitted

htlps:lfrnkp:gem.gcv.irﬂmunidpal-solidwas!e-sing le-shaft-shredder/chipper-shredder/p-5116877-5065924 1009-cat.htmi#variant_id=5116877-5065924...

2/8
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Input Electrical Supply

Motor Power for main
drive in HP @ 1440 rpm

Motor power for pusher
drive in HP, 1440 RPM

Motor class
Type of control panel

Independent electrical
panel

Noise level in dB at 1
meter distance while
working

Capacity of waste bin in
litres

Auto Reverse System
available

Installation and
Demonstration by seller
at site before acceptance
by buyer

Warranty (with free spare
parts and free service) on
machine

Number of preventative
maintenance visits during
warranty (number per
annum)

Product Instruction
Manual,Maintanance
Manual and servicing
instructions to be
supplied

Three phase (440 V. 50 Hz)

7.5HP

7.5

IE2

Manual Based

Yes

60

100

Yes

Yes

Yes

Buy CHIPPER SHREDDER online | GeM

PRODUCT COMPARE
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Tool kit for Repair and
maintenance to be
supplied

Availability of base frame
with accessories

Over load protection

Gear box for speed
reduction

Availability of Door Open
Cut off switch

Material Parameters

Material of Housing
Enclosure

Material of Cutter blades
mounted on rotary shaft

Material of Rotary Shaft

Conveyor Parameters

Type of Conveyor
provided with Single shaft
shredding machine

Range of Capacity
handled by Conveyor in
TPD taking 8 hrs duty per
day

Width of Belt for slider
bed type / trough
conveyor in mm (with
tolerance £ 10 mm)

Buy CHIPPER SHREDDER online | GeM

No

Yes

Yes

No

No

Mild steel

Hardened Alloy Steel

Alloy Steel

No conveyor is provided

No conveyor is provided

385

Not Applicable for Screw Type Conveyor or No conveyor is provided

(© © 0 0 000000 0000000000000 O0COONOOOONONOOSOO

PRODUCT COMPARE  PRODUCT HISTORY (%)
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Diameter of Driving Pulley ~ Not Applicable for Screw Type Conveyor or No conveyor is provided
for slider bed type/ trough

conveyor in mm (with

tolerance £ 10 mm)

Diameter of Driven Pulley ~ Not Applicable for Screw Type Conveyor or No conveyor is provided
for slider bed type/trough

conveyor in mm (with

tolerance + 5 mm)

Type of Screw Conveyor Not Applicable for sorting type Conveyor or No conveyor is provided
Screw dia or pitch screw Not Applicable for sorting type/sliding bed type/ Conveyor or No conveyor is
conveyor in mm with provided

tolerance +/- 5 mm

Casing of screw conveyor  Not Applicable for sorting type/ sliding bed type/ Conveyor or No conveyor is
provided

Outside Diameter of Not Applicable for sorting type Conveyor or No conveyor is provided
Screw pipe with Tolerance

of +/- 3 mm for screw

conveyor

Supporting Cutter Blades Not Applicable for sorting type / sliding bed type /Conveyor or No conveyor is
for screw conveyor provided

Motor Rating in HP for No conveyor is provided
Conveyor
Type of Coating on No conveyor is provided
Conveyor

Dimensional Parameters

Size of cutter inserts fitted 40x40x 15
on rotary shaft in mm x

mm x mm (Length x Width

x thickness)

Length of rotory shaft in 350
mm (with tolerance £ 10
mm)

PRODUCT COMPARE  PRODUCT HISTORY ()
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5/13/2019 Buy CHIPPER SHREDDER online | GeM

Diameter of Rotory Shaft 100
in mm (with tolerance %
10 mm)

Inside dimension of 300 X500
shredder chamber in mm

x mm (with tolerance + 10

mm)

Opening of loading 500 x 500
hooper in mm x mm (with
tolerance £ 10 mm)

Overall Dimesnion of 1010 x 550 x 1020
shredding machine in

Length x width x height

(mmx mmxmm)

Overall weight of the 230
Machine in Kg

Additional Parameters

Material of Base Frame MS

Machine should be Yes
painted with enamel paint
of buyer desired shade

Electriccal safety Yes
requirement as per IS 302-
1:2008 latest amendment

Certificates

Availability of ISO No
Certification for single
shaft shredding machine

PRODUCT COMPARE  PRODUCT HISTORY (2)
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5/13/2019 Buy CHIPPER SHREDDER online | GeM

ISO certification number NA
with details if no ISO

certificate available put

NA

Availability of CE No
Certification for single
shaft shredding machine

CE certification number NA
with details if no CE

certificate is available put

NA

Reports

Availability of test report No
from central

govt/NABL/ILAC

accredited lab to prove
conformity to

specification indicated

including electrical safety
requirements as per IS

302 latest

Test report number if no NO
test report available put
No

Test report date if no test NO
report available put No

Name and address of the NO
lab if no test report
available put No

PRODUCT COMPARE  PRODUCT HISTORY (4)
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Copies of Certifications of NA
manufacturer of the

machine, Certificates

from manufacturers from
bought out components

and material test

certificates to be

submitted to Buyer on

demand after placement

Buy CHIPPER SHREDDER online | GeM
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ABBREVIATIONS

APM AGRICULTURE PRODUCE MARKET

AS ARCHAEOLOGICAL SITE
BG BURIAL GROUND

BUS BUS STAND / TERMINUS
CG CREMATION GROUND

D DARGAH

FS FIRE STATION

G GARDEN

GH GUESTHOUSE

H(G)  HOSPITAL (GOVT.)
HFD HOUSING FOR DISHOUSED
HT/L/RS HOTEL/LODGE/RESTAURANT

M MOSQUE

MG MULTIPURPOSE GROUND
MH MULTIPURPOSE HALL

MM MUNICIPAL MARKET

MP MUNICIPAL PURPOSE

0S OPEN SPACE

P PARK

PG PLAY GROUND

PK PARKING

PK & EV PARKING WITH EV STATION
PO POST OFFICE

PS PRIMARY SCHOOL

PT/CT  PUBLIC / COMMUNITY TOILET
sC SHOPPING CENTER

SG STORAGE GODOWN

SG(O)  STATE GOVT. OFFICE

SG(Q)  STATE GOVT. QUARTER

SGP STEP GARDEN VIEWPOINT
SS SECONDARY SCHOOL

STP SEWAGE TREATMENT PLANT
SVG SUNSET VIEW GARDEN

SWM SOLID WASTE MANAGEMENT
T TEMPLE

TO TELEGRAPH OFFICE

VH VETERINARY HOSPITAL

WT WATER TANK

WTB WATER TANK BEAUTIFICATION
WTP WATER TREATMENT PLANT
WW WATER WORKS

NOTES

1) All the boundaries of Survey Nos., Hissa Nos. and CTS Nos. will be considered final as supplied
by the Land Records Department.

2) The Village Gaothan boundaries will be considered final as supplied by the Land Records
Department.

3) The public sites, reservations proposed in the D.P. may also include the existing sites already
under those uses, which will be treated as the existing sites and the remaining portions of
reservations will be the extensions of such existing uses. The DR/TDR will be applicable as per
provisions of UDCPR.

4) Wherever applicable, only written dimensions are to be considered and followed. All such
dimensions are in metres.

5) The road-widening proposals are marked on the DP to a smaller scale and hence, during
implementation the decision regarding the widening line given by the Planning Authority on the
basis of actual survey on site will be final.

6) The lanes, pathways, right of ways included in any use zone shall be maintained as per their
easement rights.

7) Name of places/land marks are indicative in nature and for reference purpose only. The
annotations and spellings may vary as per local and/or popular usage.

8) Drafting mistakes if any in the development plan can be rectified as per provision of UDCPR.

9) The CRZ boundary shown on this plan is indicative only and actual CRZ boundary to be referred
is as per CZMP plan published by MOEF Government of India and amended from time to time.

10) CRZ line is georeferenced using map published on https://mczma.gov.in/content/approved-
czmp-ratnagiri-2011 and any discrepancy in extent of CRZ line shall be addressed by concern
agency on case to case basis.

11) Residential Units and Building Plans constructed with adequate permissions from Planning
Authorities shall be considered legal and occupancy granted in full, even if they fall under the
Green Zone.
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MAHARASHTRA POLLUTION CONTROL BOARD
REGIONAL OFFICE, KOLHAPUR

Tel. No (0231) 652952, —— Udyog Bhavan,
660448 e Near Collector Office,
Fax No. (0231) 652952 e Kolhapur - 416 003.
e-mail - ) e ok http://mpcb.gov.nic.in
rokolhapur@mpcb.gov.in  YourService s Our Duty’
Auth. No : RO-KOLHAPUR/MSW_AUTH/2310000003 Date: 16/10/2023
FORM -lIl

To,

[See - Rule 6 (3)]

The Chief Officer

Guhagar Nagar panchayat,

For MSW Site at :- Survey No.134/9 ,Waki Road Guhagar,
Tal. Guhagar, Dist. Ratnagiri.

Sub: Application under Municipal Solid Waste (Management & Handling)
Rules, 2016.
Ref: Your application for grant of authorization received through SRO

Ratnagiri, dated 13.10.2023

The Maharashtra Pollution Control Board after examining the proposal hereby

authorizes Chief Officer, Guhagar Nagar panchayat, Guhagar, Tal. Guhagar, District
Ratnagiri having their administrative office at to set up and operate waste processing / waste
disposal facility At: Survey No.134/9 ,Waki road Guhagar Tal. Guhagar, Dist. Ratnagiri. on the
terms and conditions (including the standards to be complied with) attached to this
authorization.

1.
2.

D.A- Annexure-|

Copy Submitted to:-

The validity of the authorization is up to 31.12.2023. After the validity, renewal of
authorizations is to be sought.

The Maharashtra Pollution Control Board may at any time revoke any of the
condition applicable under the authorization and shall communicate the same in
writing.

Any violation of provisions of Municipal Solid Waste (Management & Handling)
Rules, 2000 and as amended in 2016 attracts the penal provisions of the

Environment (Protection) Act, 1986 (29 of 1986). Q

€ 10.23
(J. S. Salunkhe)
Regional Officer, Kolhapur

IBIPR sPRUTRT WRITCRI

T ?€9o
The Member Secretary, MPCB , Mumbai- for §¥6fhation. ‘Z‘j? €9 I

\F: Trad W o

m@mxwlmﬂ

w.
1

Le




Copy f.w.cs-

The District Collector, Ratnagqiri

-— Being one of the implementing authorities having overall responsibility for the
enforcement of the provisions of Municipal Solid Wastes (M & H) Rules, 2000 and as amended

in 2016, it is obligatory on your part to see that the Municipal Solid Waste is processed &
disposed off in accordance with the said Rules.

Copy Submitted for information to:-

1. Joint Director (APC), M.P.C. Board, Mumbai.
2. Regional officer (HQ), M.P.C. Board, Mumbai.

Copy to: Sub Regional Officer, SRO Chiplun for necessary action.

7
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ANNEXURE -|

Terms & Conditions to Set Up and Operate Municipal Solid Waste Processing/ Waste Disposal
Facility by The Chief Officer, Guhagar Nagar panchayat, Guhagar , For MSW Site at :-
Survey No.134/9 ,Waki road Guhagar ,Tal. Guhagar , Dist. Ratnagiri.

%

0.7 MT/ Day of Municipal Solid Waste generated shall be processed and
disposed as below-

MRF & Bio-Methenation plant.

Segregated waste like Metallic paper, plastic etc. Shall be Disposed through
rag pickers by sale for recycle.

Construction debris/ and such other innocuous material shall be disposed off
by sanitary land filling.

The non-biodegradable inert waste, residues of waste processing facilities as

well as preprocessing rejects from waste processing facilities shall be disposed
off by secured landfill.

Note:-

a.

Old quarries and low-lying areas within a city may be earmarked for filling only
with construction waste, debris, road- waste, road dust, silt from open drains &
similarly non- toxic inert material, without any prior preparation. After filling,
such sites should preferably be preserved as open spaces, parks, playgrounds,
exhibition- grounds or parking - lots with trees.

The odour nuisance from the site can be controlled by periodic spraying of
microbial culture or any suitable method.

At the initial stage of collection of Municipal Solid Wastes the waste

minimization and segregation shall be carried out to avoid burden on the waste
processing site.

The municipal authority shall comply with these rules as per the

implementation Schedule laid down in Schedule | as per MSW (M &H) Rules,
2000.

3. Conditions for Landfill sites -

.

V.

V.

The landfill site shall be planned and designed with proper documentation of
phased construction plan as well as closure plan.

Bio-medical waste shall be disposed off in accordance with the Bio Medical
Waste (Management & Handling) Rules, 1998 and Hazardous Waste shall be
management in accordance with the Hazardous Waste (Management &
Handling) Rules, 1989 as amended from time to time.

The landfill site shall be large enough to last for 20 to 25 years.

The landfill site shall be away from habitation, clusters, forest areas, water
bodies, monuments, national parks, wet lands and places of important cultural,
historical or religious interests.

A buffer zone shall be maintained around landfill site and shall be incorporated
in the Town Planning Department's land-use plans.

Landfill site should be 20 Kms away from airport including airbase. Necessary
approval of airport or air base authorities prior to the setting up the landfill site
shall be obtained in case where the site is to be located Within 20 Km of an

airport or an airbase.
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* Ea_cﬂhis'ai_m&%i site shall be fenced and hedged and provided with'proper gate
to Monitor incoming vehicles or other modes of transportation. .

ii. The landfill site shall be protected to prevent entry of unauthorized
persons and stray animals. _

iii. Approach and other internal roads for free movements of vehicles and
other machineries shall exist at the landfill site.

iv. The landfill site shall have wastes inspection facilities to monitor waste
brought in for landfill, office facilities for record keeping _and shef'ter‘for
keeping equipments and machineries including pollution monitoring
equipments.

v. Provisions like weigh bridge to measure quantity of waste brought at
landfill Site, fire protection equipments and other facilities as may be
required shall be provided.

vi. Utilities such as drinking water (preferably Bathing facilities for workers)
and lighting arrangements for easy landfill operations when carried out
in night hours shall be provided.

vii. Safety provisions including health inspection of workers at landfill site
shall be periodically made.

5. Specifications for land filling:

i. Waste subjected to land filling shall be compacted in thin layers using landfill compactors to

achieve high densiiy of the wastes. In high rainfall areas where heavy compactors cannot be

used, alternative measures shall be adopted.

ii. Wastes shall be covered immediately or at the end of each working day with Minimum 10
cm of soil, inert debris or construction material till such time wastes processing facilities for
composting or recycling or energy recovery are set up as per schedule-l.

iii. Prior to commencement of monsoon season and intermediate cover of 40-65 cm thickness
of soil shall be placed on the landfill with proper compaction and gardening to prevent
infiltration during monsoon. Proper drainage berms shall be constructed to divert run off away
from the active cell of the landfill.

iv. After completion of landfill, the final cover shall be designed to minimize infiltration and

erosion. The final cover shall meet the following specifications viz. a. The final cover shall have

barrier soil layer comprising of 60 cm of clay or amended soil with permeability less than 1
x10-7 cm/sec.

b. On top of barrier soil layer, there shall be drainage layer of 15 cm.

c. On top of the drainage layer there shall be a vegetative layer of 45 cm to support natural
plant growth and to minimize erosion.

6. Pollution Prevention -

In order to prevent pollution control problems from landfill operations the following

provisions shall be made, namely:-
i. Diversion of storm water drain to minimize leachates generation and prevent Pollution of
surface water and also for avoiding flooding and creation of marshy conditions.
ii. Construction of non permeable lining system at the base and walls of waste disposal area.
For landfill receiving residues of waste processing facilities or mixed waste or waste having
contamination of hazardous materials (such as aerosols, bleaches, polishes, batteries, waste
oils, paint products and pesticides) minimum liner specifications shall be composite barrier
having 1.5 mm high density polyethylene (HDPE) geo-membrane, or equivalent, overlying 90
cm of soil (clay or amended soil) having permeability coefficient not greater than 1 x 107
cm/sec.

iii. The highest level of water table shall be at least two meter below the base of clay or

amended soil barrier layer.
2

V. Provisi
treated lez
V' Pravaas

.
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iv. Provisions for management of leachates collection and treatment shall be made. The
treated leachates shall meet the standards specified in Schedule-IV.

v. Prevention of run-off from landfill area entering any stream, river, lake or pond.

7. Water Quality Monitoring :-

v. Before establishing landfill site, baseline data of ground water quality in the area shall be
collected and kept in record for future reference. The ground water quality within 50 meters of
the periphery of landfill site shall be periodically monitored to ensure that the ground water is
not contaminated beyond acceptable limit as decided by the Ground Water Board or the State
Board. Such monitoring shall be carried out to cover different seasons in a year that is,
summer, monsoon and post monsoon period.

vi. Usage of groundwater in and around landfill sites for any purposes (including drinking and
irrigation) is to be considered after ensuring its quality. The following specifications for drinking
water quality shall apply for monitoring purpose, namely:-

S. Parameters IS 10500 1991 Desirable limit
No. (mg/l except for pH)
) 1 | Arsenic 0.05
i 2 | Cadmium 0.01
o el 3 CIIOMIN. st P e ] ~0.05
4 | Copper 0.05
~ 5 | Cynide 0.05
6 |Lead 0.05
7 | Mercury 0.001
8 | Nickel -
9 | Nitrate as NO3 45
10 | pH 6.5-8.5
11 | Iron 0.3
12 | Total hardness (as CaCO3) 300
13 | Chlorides 250
14 | Dissolved solids 500
15 | Phenolic compounds (as C6H50H) 0.001
16 | Zinc 5
17 | Sulphate (as SO4) 200

8. Ambient Air Quality Monitoring
i. Ambient air quality at the landfill site and at the vicinity shall be monitored to meet the
following specified standards, namely :-

S. | Parameters Acceptable levels
No.
1 Sulpher Dioxide 80 ug/m3 (24 hrs)
2 | Particulate Matter PMyo 100 ug/m3 (24 hrs)

\Tﬁ’_
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3 Methane Not to exceed 25% of the lover S
explosive limit (equivalent to 650
mg/m3)

4 | Ammonia daily average 0.4 mg/m3 (400 ug/m3)
(sample duration 24 hrs)
5 | Carbon monoxide 1 hour average : 2 mg/m3

2 hour average : 1 mg/m3

ii. The ambient air quality monitoring shall be carried out by the concerned ~authority as per
the following schedule, viz

.

a. Six times in a year for cities having population of more than 50 lakhs.
b. Four times in a year for cities having population between 10 & 50 lakhs.

c. Two times in a year for town or cities having population between 1 & 10
lakhs.

9. Plantation at landfill site :

A vegetative cover shall be provided over the completed site in accordance with the
following specifications, viz.
i. Selection of locally adopted non edible perennial plants that resistant to
brought an extreme temperatures shall be allowed to grow.
ii. The plants grown be such that their roots do not penetrate more than
30 ecm. This condition shall apply till the landfill site is stabilized.
iii. Selected plants shall have ability to thrive low nutrient soil with minimum
nutrients addition.

iv. Plantation to be made in sufficient density to minimized soil erosion.

rd

10.  Closure of landfill site and Post-care:

i. The Post-care of landfill site shall be conducted for at least 15
monitoring or care plan shall consist of the following, viz.

a. Maintaining the integrity and effectiveness of final cover, making re
on and run-off from eroding or otherwise damaging the final cover,
b. Monitoring leachete collection system in accordance with the requirement,
c. Monitoring of ground water in accordance with the requirements and maintaining ground
water quality.

d. Maintaining and operating the landfill gas collection system to meet the Standards.

years and long term

pairs and preventing run-

ii. Use of landfill site after 15 years of post closure monitoring can be considered for human

settlement or otherwise only after ensuring that gases and leachates analysis comply with the
specified standards.

11. Standards for Composting and Treated Leachates -

i. The waste processing or disposal facilities shall include composting, pelletisation,
energy recovery or any other facility based on state- of the art technology duly approved
by the Central Pollution Control Board.

ii. In case of engagement of private agency by the municipal authority,
agreement between the municipal authority and the private agency shall
particularly, for supply of solid waste and other relevant terms and condition

iii. In order to prevent pollution problems from compost
facilities, the following shall be complied with, namely:-

a] The incoming wastes at site shall be maintained prior to further processing. To
the extent possible, the waste storage area should be covered. If such storage
is done in an open area, it shall be provided with impermeable base with facility

£

a specific
be made
S.

plant and other processing
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for collection of leachate and surface water run-off into lined drains leading to a
leachate treatment ang disposal facility;

b]  Necessary precautions shall be taken to minimize nuisance of odour, flies,
rodents, bird menace and fire hazard; ) _

c]  Pre-process and post-process rejects shall be removed from the processing
facility on regular basis and shall not be allowed to pile at the site. Recyclables
shall be routed through appropriate vendors, The non-recyclables shall be sent
for well designed landfill sites(s):

d] Incaseof compost plant, the windrow area shall be provided with impermeable
base. Such a base shall be made of concrete or compacted clay, 50 cm thick,
having permeability coefficient less than 107cm/sec. The base shall be

provided with 1 to 2 percent slope and circled by lined drains for collection of
leachete or surface run-off;

e]  Ambient air quality monitorin
checking odour nuisance at d

g shall be regularly carried out particularly for
own wind direction on the boundary of processing

plant;
f] In case of breakdown or maintenance of plant, waste infect shall be stopped
and arrangements be worked out for diversion of waste to the landfill site.
iv. In order to ensure safe application of compost, the following specification for
‘ compost quality shall be met, namely
Parameters Concentration not to exceed * (mg/kg dry
basis, except pH value and C/N ratio)
= . - Arsenic e 1 [ 103
Cadmium 5
& Chromium 50
Copper 300
Lead 100
Mercury 0.15
Nickel 50
Zinc 1,000
C/N ratio 20-40
H 5.5t08.5

* Compost (final product) exceedin
not be used for food crops. Howev
Q growing food crops.

V. The disposal of treated leachates shall follow the following standards, namely:-

g the above stated concentration limit shall
er, it may be utilized for purpose other than

Sr. Parameter Standards (Mode of disposal)
No.
Island surface Public sewers Land
water disposal
1 | Suspended solids, mg/l, max 100 600 200
2 | Dissolved solids (inorganic) mg/, 2,100 2,100 2,100
max
3 | pH value 5.5t09.0 5.5t09.0 551t09.0
4 | Ammonical nitrogen (as N), mgll, 50 50 -
max
S | Total Kjeldahl nitrogen (as N) mg/l, 100 - =
max
6 | Biochemical oxygen demand (3 30 350 100
days at 27 C) max, mg/l

¥




7 | Chemical oxygen demand, mgll, 250 " -
max
8 | Arsenic (as As), mg/l, max 0.2 0.2 0.2
9 | Mercury (as Hg), mg/l, max 0.01 0.01 -
10 | Lead (as pb), mg/l, max 0.1 1 -
11 | cadmium (as cd), mg/l, max 2 1 -
12 | Total chromium (as Cr), mg/l, max 2 2 -
13 | Copper (as Cu), mg/l, max 3 3 -
14 | Zinc (as zn), ma/l, max 5 15 -
15 | Nickel (as Ni), mg/l, max 3 3 -
16 | Cynide (as Cn), mg/l, max 0.2 2 0.2
17 | Chloride (as Cl), mg/l, max 1,000 1,000 600
18 | Fluoride (as F), mg/l, max 2 1.5 -
19 | Phenolic Compounds (as 1 5 =
CBH50H), mg/l, max

Note : While discharging treated leachates into inland surface waters, quantity of leachates

12

13.

14.

15.

16.

17.

18.

being discharged and the quantity of dilution water available in the receiving water
body shall be given due consideration. '

Every municipal authority shall, within the territorial area of the municipality, be’
responsible for the implementation of the provisions of these rules, and for the
infrastructure development for collection, storage, segregation, transportation.
processing and disposal of municipal solid wastes.

All municipal solid waste generated in a city or a town, shall be managed and handled
in accordance with the compliance criteria and the procedure laid down in Schedule-
11

The municipal authority shall furnish its annual report in Form-ll , to the District
Magistrate or the Deputy Commissioner with a copy to the Maharashtra Pollution
Control Board, on or before of the 30th day of June every year.

When an accident occurs of any municipal solid wastes collection, segregation,
storage, processing, treatment and disposal facility or landfill site or during the
transportation of such wastes, the municipal authorities shall forthwith report the
accident in Form-V to the Secretary In charge of the Urban Development.
Department in metropolitan cities and to the District Collector in all other cases.

The waste processing and disposal facilities to be setup by the Municipal Authority On

their own or through an operator of a facility shall meet the specifications and
Standards as specified in schedule-lll and IV

The municipal authority will have to abide by the provisions of Municipal Solid Waste
(Management & Handling) Rules, 2000 and as amended in 2016.

The inert created during handling and processing of MSW shall be properly land filled.

#
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The Municipal Council shall comply the direction issued by Board vide letter No
MPC/NRO/MSWI/Dir-24/1584/2013 dtd 24/05/2013.

This consent issued subject to NGT OA No. 115 of 2023 filed by Dr. Atul Sheth & Ors.
Vs. The Guhagar Nagarpanchayat Guhagar & Ors.

f"ﬁ“f—#
1616273

(J. S. Salunkhe)
Regional Officer, Kolhapur

e e e et L e
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(pavti)
-""'{e, 519 qrady Original/Duplicate
Fn%!u!y 15,2022 et #. :39%
AET AM Regn.:39M
uradt . 811 R 15/07/2022
AT 713 R
FEAUASTAT ATHHTH: TEM-619-2022
TETEATHT TH7 ST
ATRT FUTATH 779 FTHEATAHT AT R, LR, Srwfad - -
At %. 30000.00
y =& graTaiT hit %.1120.00
qETEt JET. 56
T %.31120.00

FTATT =T %,23530043 /-
Hr=a=4T %.23530043/-
FTEd HETT 4% : 5. 1411900/~

1) ZTF=T IFE: DHC 734 %.1120/-
Tt/ AmRor/T ST wui: 1407202201094 BAiE: 15/07/2022
] = AT T I
2) ZTAFTET TF17:  eSBTR/SimpleReceipt 73¥: #.30000/-
F/aaTIar/T AE7 F=HTE: MH004732444202223S f&miw: 15/07/2022
%= 9719 7 7=T; |DBI

1t
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’ ‘Bank/Branch: IBKL - 6911778/Guhagarh Ratnagiri
Pmt Txn id : 713586721 Stationery No: 16185258404754

Pmt DtTime : 08-JUL-2022@15:37:33 Print DtTime : 11-JUL-2022 14:06:08

ChallanIdNo: 69103332022070851265 GRAS GRN : MH0O047324442022238

District : 1401-RATNAGIRI Office Name : IGR170-GHR GUHAGAR SUB
GRN Date : 08-Jul-2022@15:37:33

StDuty Schm: 0030046401-75/STAMP DUTY
StDuty Amt : R 14,11,900/- (Rs One Four, One One, Nine Zero Zero only)

RgnFee Schm: 0030063301-70/Registration Fees
RgnFee Amt : R 30,000/- (Rs Three Zero, Zero Zero Zero only)

. Article : A25--Conveyance/Sale/Transfer/Assignment Deed
Ll 4 ' Prop Mvblty: Immovable Consideration: R 2,35,30,043/-
== Prop Descr : GUHAGAR,GUHAGAR,RATNAGIRI,MAHARASHTRA,GUHAGAR,GUHAGAR,RATNAGIRI,Mah

arashtra,415703
Duty Payer: PAN-AAABGO0561C,NAGARPANCHAYAT GUHAGAR

Other Party: EAN-ABSPM9660M, BHALCHANDRA VITTHAL MAHADIK

Bank officiall Name & Signature

Bank official2 Nam
—————— Space for, office use - - - Please write below this line --- ---

Fwr | Krishna Kumar
witet Raw® / Branch Head
T W W.126337/EIN-126337

wre - 17784 Sol - 1778

IDBI BANK GUHAGAR

ag & At w@ & e

9 T OY
TE .96 2023

e-SBTR IS VALID UPTO SIX MONTHS FROM THE DATE OF PAYMENT.



s ! No.
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Data of ESBTR for GRN MH004732444202223S
Bank - IDBI BANK
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Bank/Branch . IBKL - 6911778/Guhagarh Ratnagiri
Pmt Txn id 1 713586721 Stationary No : 16185258404754
Pmt DiTime : 08/07/2022 15:37:33 Print DtTime 1 11/07/2022 14:06:08
ChallanidNo : 69103332022070851265 GRAS GRN : MHO047324442022238
District : 1401 / RATNAGIRI GRN Date : 08/07/2022 15:37:33
Office Name :IGR170 / GHR_GUHAGAR SUB REGISTRAR
StDuty Schm - 0030046401-75/ Stamp Duty(Bank Portal)
StDuty Amt : Rs 14,11,900.00/- (Rs Fourteen Lakh Eleven Thousand Nine Hundred Rupees Only )
] d and used
RgnFee Schm : 0030063301-70 / Registration Fee be pnnte
RgnFee Amt : Rs 30,000.00/ (Rs Thirty Thousa{udwnw
for yerificat!
only
Article : A25
e Prop Mvbity : Immovable Consideration : 2,35,30,043.00/-
Prop Descr : GUHAGAR , GUHAGAR
: RATNAGIRI
: 415703
Duty Payer : PAN-AAABGO0561C NAGARPANCHAYAT GUHAGAR
Other Party : PAN-ABSPM9660M BHALCHANDRA VITTHAL MAHADIK
Bank Scroll No 2100
Bank Scroll Date : 11/07/2022
RBI Credit Date  : 11/07/2022 o
Mobile Number 1919004067566 z.l 441 900-00
Challan Defaced Details
Remarks Defacement No. Defacement Date Userld Defacement Amount
1 (iS)-469-619 0002497223202223 15/07/2022-11:54:22 IGR170 30000.00
2 (iS)-469-619 0002497223202223 15/07/2022-11:54:22 IGR170 1411900.00
Total Defacement Amount 14,41,900.00

| 91 & o1
e e _""'“‘"""'-"_‘I'-—H ; ‘ .AI "]

S 30.£5¢€ |

G 5. L' ,38,_]




405

Fa xR
AGE

B § S5

21!

P




@ Doaumcnt l Iandling Clm"fgcs
\_' Inspector General of Registration & Stamps

Receipt of Document Handling Charges

PRN 1407202201094 Receipt Date  15/07/2022

Received from Guhagar Nagarapanchayat Guhagar Karita Ma. Mukhyadhikari Sao.
Shri. Prasad Shamarav Shingate, Mobile number 9004067566, an amount of
Rs.1120/-, towards Document Handling Charges for the Document to be registered

on Document No. 619 dated 15/07/2022 at the Sub Renistrar office S R, Guhagar of
the District Ratnagiri.
DEFACED

(% 11207

Payment Details DEFACE

Bank Name sbjepay Payment Date {4/, 07/2022
BankCIN  10004152022071401037 REF No. 202219537564748
Deface No  1407202201094D Deface Date  15/07/2022

This is computer generated receipt, hence no signature is required.
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(38T F. Sl HIE GEAH T dF §9IR IATSH ATH)

WRET Algeeardr IFhA TG 2,35,30,043/- AMF
(3787 ®. 21T P IEIT G IH AR IS ATH)

3TaRTR HAGh Yoh 9T 14,11,900/- [6% FATON]
(38T &, dleT T 3T FAR AFYA AE)
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Department of Stamp & Registration, Maharashtra

Receipt of Document Handling Charges

PRN

1407202201094

Date 14032022

Received from Guhagar Nagarapanchayat Guhagar Karita Ma. Mukhyadhikari Sao. Shri.
Prasad Shamarav Shingate, Mobile number 9004067566, an amount of Rs.1120/-, towards
Document Handling Charges for the Document to be registered{iSARITA) in the Sub
Reqgstrar ofhice S R Guhagar of the Distnct Ratnagin

Payment Detads

Bank Name

sbEpay

Date 152022

Bank CIN

+O0OC 152022071 401037

REF Nao. 202219537584 748

This is computer generated receipt, hence no signature is required.
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|1 25w s At qe e 100 Y gea 2 =1847800/-
| 25% wammdi gea = | 25 * [847800
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7115/22. 11:57 AM Summary 1 (Dastgoshwara bhag 1)
~
469!61& [ wmdwamam1 | fem My [ UL
9T 15 T 2022 11:58 7., e wr: 619/2022
T FHE: T2 /619/2022
ST qo4: %. 2,35,30,043/- HraeaT: 7. 2,35,30,043/-

AT HEH O .14,11,900/-

7. f. 7. 3. [, g 7= FwteaTa qTadT:811 aradt f&AiE: 15/07/2022
. %. 619 7% f2.15-07-2022 ATETEHLITS AT ATAEATEHL A=
TSt 11:50 W.7, AT, ZT Fe. LS LR AL
Aienft %. 30000.00
ZE graTeuiT hit % 1120.00
= Teift weaT: 56
T g7 FIOTATHT WAl

g T 31120.00
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TR R -7
TEATHT THIT; GLaTEd

TEi 9 (F1) FIICATET ATt (AT F92 Trad (e sarena sraerear FaATEl Feh AAT=AT gard (Har1 §as AgHe 7297 |
T T fRrRToTTSaT ZE e s AT RroreATat ATHr S, e qad qiw (Ao were v gears [Rarew) Ra, 1995
e THTTO HTOreaT AT EaToraaTeier FXTYHT WA 247,

forgr#.115/07 /2022 11 : 50 : 19 AM =t F=: (Ar=fi=zm)
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> ':'.\ .'.-':" s _"."', \_'_t,"_“')‘_":T "':‘?"..'I“"'"’"}

o FTETY @ oreae ¥ @ WES. AU Wit/

%n?ira“ STEEA AT 750l AfAgg 9Ro¢ ©
- &

FeT ¢ S BT SR g afehan

SR Vg,
Qv G‘Q\M

https://10.10.246.39/MarathiReports/H TMLreports/htmidastGoshwara1.aspx

o —

1M



457




7115122, 11:57 AM Summary-2

5 | I O s 7 T <

15/07/2022 11 57:18 AM [ FH1:619/2007 —

TET FHE TEN/619/2022

FEATHT T A
ELE THHTLH AT 7 TH TEHTITET T ClRlIEES
1 RIER G R PR e & Fi i Frge Fomre

AT . -, HIBT A -, TS AT -, wtw o -, e TERE- 3770
Forarsfiss, ar. e, Ry, wnfir®t, sarere, Tanfirdr,
W AT ABSPMIGE0M

2 AT AT HEATUHT T = Tamr, ar, g, Ry, v - -
TETATE : -, RT@T : -, THITHAT AT -, 57t 7 - Tw T TETTE,
AT &, for, warfird, werere, e,
T AT AAABGO561C
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e F12:415703

a1 %.4 9 3%5:15 / 07 / 2022 11 : 56 : 00 AM

Forgyr %.5 <t 32,151 07/ 2022 11 : 56 : 12 AM sitaoft e 1 oy

sr. | Purchaser Type Verification no/Vendor GRN/Licence Amount ztse g Deface Number g:::ce

1 | NAGARPANCHAYAT | eSBTR/Simple 69103332022070851265 | MH0047324442022235 | 1411900.00 | SD | 0002497223202223 | 15/07/2022
GUHAGAR Receipt

) DHC 1407202201094 1120 RF | 1407202201094D | 15/07/2022

3 gﬁﬁ‘A"G”A‘;NCHAYAT eSBTR/SimpleReceipt MHO004732444202223S | 30000 RF | 0002497223202223 | 15/07/2022

619 /2022

[SD:Stamp Duty] [RF:Registration Fee] [DHC: Document Handling Charges]

Know Your Rights as Registrants
1. Verify § d Di for cor through thumbnail (4 pages on a side) printout afier scanning.

2. Get print immediately after registration, | Eﬁ ’
1 For feedback, please write 1o us at feedback.isarita@gmail.com ) .
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Index-li
¥
iUsed
sr. Purchaser Type Verification no/Vendor IGRN/Licence Amount At Deface Number Deface Date
1 | NAGARPANCHAYAT | eSBTR/Simple 69103332022070851265 | MH0047324442022238 | 1411900.00 | SD | 0002497223202223 | 1510712022
GUHAGAR Receipt
> DHC 1407202201094 1120 RF |1407202201094D | 15/07/2022
NAGARPANCHAYAT ol i ¢
3 GUHQEAR = eSBTR/SimpleReceipt MH0047324442022235 | 30000 RF | 0002497223202223 | 15/07/2022

[SD:Stamp Duty] [RF:Registration Fee] [DHC: Document Handling Chal;ges]













